
15 Motion of Thanks      [ RAJYA SABHA ]    on President's Address 16 

[Shri G. C. Bhattacharya] 
ateps should be taken. I appeal, 
through you, to the Government that 
theae steps should be taken imme- 
diately and the Ambassador's action 
should be condemned squarely. 

ANNOUNCEMENT    RE.  GOVERN- 
MENT BUSINESS 

THE DEPUTY MINISTER IN THE 
DEPARTMENT OF PARLIAMEN- 
TARY AFFAIRS (SHRI KALP NATH 
RAI): Sir, I beg to announce that the 
Government business in this House 
for the next week will consist of— 

1. Consideration of any item of 
Government Busin*sa carried over 
from today's Order Paper. 

2. Consideration and passing of:— 
 

(a) The Industrial Finance 
Corporation (Amendment) Bill, 
1982, as passed by Lok Sabha. 

(b) Th© Indian Veterinary 
Council Bill,  1981. 
3. General Discussion on the 

Railway Budget for 1982-83. 

MOTION OF THANKS ON THE 
PRESIDENTS ADDRESS—Contd. 

MR. DEPUTY CHAIRMAN: Now 
we take up Motion of Thanks on the 
President'B Address. Mr. Dinesh 
Goswami. 

SHRI DINESH GOSWAMI (Assam). 
Mr. Deputy Chairman, Sir, it is cus- 
tomary and an annual convention) that 
the House expresses its thanks to the 
President for addressing the joint 
session of Parliament. And I do not 
want to depart from that custom. 1 
stand here to express thanks to the 
Hon'ble President for addressing the 
joint session but I do it with a~ regret. 
I am unable to give unqualified sup- 
port to the Address and I do it with 

regret because I feel that if I give 
unqualified support to the Address, 
the most unhappy person will be tbe 
President himself. The Hon'ble Presi- 
dent himself will not like this Addres,- 
to go or to be thanked without any 
regret, because I may say that in this 
Address which the President has deli- 
vered to the joint session of Parlia- 
ment the fundamental issues that wor- 
ries him as the executive Head of this 
country, have completely been ignor- 
ed. 

Sir, the Hon'ble President only 23 
days back from the day he addressed 
the joint session, on the atispicious 
occasion of 26th January, gave a mes- 
sage to the countrymen and this was 
his last message as the President ot 
India. And in this message he dealt 
with certain basic problems. What 
were those basic problems? In order oj 
priority, I would submit that the first 
basic problem to which he drew the 
attention of the country was—in his 
own words; 

"What we find today is the very 
antithesis of the noble spirit that 
animated the nation only a few de- 
cades ago. Why is it that this per 
missive attitude has overtaken our 
society in the short span of a few 
decades? Have we of the older gene- 
ration set a wrong example Io the 
country by our life and conduct? 

I have spoken at length about the 
disturbing features of the national 
scene because unless we take imme- 
diate action to arrest the disregard 
of moral values to, public life, 
people's faith in our political system 
will be undermined with conse- 
quences which are too frightening 
to contemplate. 

May I fervently appeal to all 
political parties to do some heart 
searching and endeavour to bring 
about a regeneration of moral values 
in our public life." 

Therefore, the first and foremost basic 
problem to which the Hon'ble Presi- 
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d*ht on the historic day of 26th Janu- , 
ary addressed to the nation was about 
the degeneration of the moral values 
and he asked all the countrymen and 
particularly the political parties to do 
some TTeart-searching. I was expecting 
that in the Addres*? to the joint session 
of Parliament there should be some 
indication as t0 how the Government 
wanted to bring about regeneration or 
arrest degeneration "of the moral 
values. But in the entire Address I do 
not nnd a word mentioned about it. 
Ones it mean that this Government 
has lost its soul and heart? Does it 
not contemplate that this Govern- 
ment either disowns the President of 
India or it comes to the conclusion 
that the President's message of 26th j 
January has no importance of its own 
and that he has laid stress on matters 
on which the Government does not 
feel concerned? Or am I to conclude 
that here is a Government which has 
neither the heart nor the soul and 
that is why they cannot make £lny 
heart-searching? 

This House umpteen number of 
times discussed about corruption and 
from this side of the House and the 
other side of the House it lias been ad. 
mitted that corruption, nepotism are 
eating into the vitals of the Eociety. 
I was expecting that in the Presi- 
dent's Address there wiH be some- 
thing which will indicate as to how 
the Government wants to deal with 
the serious problem of corruption. But 
the Address is completely silent re- 
garding it. Sir, who can forget that 
Watergate created a block in the na- 
tional life of America and America 
had to elect President Reagan? That 
Watergate is substituted in this coun- 
try by 'cementgate'. We hear about 
Antulays, we hear about Gundu Raos 
and so on and so forth but the Address 
is completely oblivious ag to how such 
erosion of public standard can be 
stopped. 

Let us come to the second basic 
factor to which the President observ- 
ed, and the most important aspect 
which he dealt after degeneration of 

moral values was about the democra- 
tic system, and again I quote; 

"We have reason to feel satisfied 
that our democratic system has been 
working satisfastorily. The Consti- 
tution, which is supreme, has spert 
out the role of different agencies 
created by it. It behaves them all to 
work within the respective sphere* 
allotted to them and confine them- 
selves to the role assigned to them 
observing in letter and spirit 
the Constitutional provisions. Any 
attempt to transgress the limits im- 
posed toy it can only lead to confu- 
sion." 

Here is a grave warning given by the 
President that there is an attempt at 
transgression by the executive, tbe 
legislature and the judiciary from the 
respective spheres allotted to them. 
I did expeet that in the President's 
Address to the Joint Session of Parlia- 
ment, there will he an indication as 
to how the Government is going to 
tackle this problem. But the Presi- 
dent's Address again is silent On this. 

We cannot forget and ignore tbe 
fact that the executive is definitely 
encroaching on the sphere of the Le- 
gislature. The relevance of Parliament 
is getting lost day by day. In this 
House, from the Opposition, unani- 
mously, we have condemned the pre- 
Budget hikes in the telephone rates 
and in the railway freight. After all, 
the fundamental essence of democracy 
is that at least in financial matters, 
the legislature must have control over 
the executive. But we have seen that 
during last year, there was a hike in 
petrol prices before the Parliament 
met in Session. Again and again, there 
have been observations from the hon. 
Chairman, there have been observa- 
tions from the hon. Speaker repri- 
manding the Government and such 
reprimanding would have had a salu- 
tary effect on any Government in 
power. But the present Government is 
not bothered about such observations 
lit all- 

We have seen the recent hike in 
the telephone Tates.   Mr. Stephen ba* 
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[Shri Dinesh Goswami.] 
come in for criticism. But I would 
like to compliment Mr. Stephen, be- 
cause. I think, when the history of 
this country will be written, Mr. 
Stephen's name will be writteni in 
gold for bringing about an egalitarian 
society in this country, for, his con- 
tribution in the establishment of a 
socialist society im this country has 
been to the maximum You may ask 
me why? I will answer. One day, 
I had to make an urgent telephone 
call to Gauhati. My telephone was 
dead. I tried through my neighbour's 
telephone. I rang up the telephone 
exchange. After one or two hours, 
I could somehow get the connection. 
I rang up STD number 2776, 
which was the number I was trying. 
Whenever I dialled this number, I 
got either 2866 or 2876 or some such 
number. Six times I tried. But I 
could not get the telephone. I felt 
dizzy. I went to a doctor. He gave 
me a prescription of some tablets and 
he advised me 'keep away from 
alcohol, keep away from cigarettes 
and for Heaven's sake, keep away 
from telephone'. You may ask nie 
why I sav that he has contributed to 
the establishment of a socialist society 
in this country. I will tell vou why. 
The next morning I read in the news- 
papers that the hon. Prime Minister 
of India, Shrimati Indira Gandhi, 
tried to contact Mr P. C. Sen, her 
old colleague in Calcutta. But the 
telephone was dead and she co'ild not 
contact him. After all. Mr. Stephen 
has showed to fhis country that in 
regard to telephone at least, the 
mighty Prime Minister and Dinesh 
Goswami have the same fate and that 
is why, I say that when India's his- 
tory comes to be written. Mr. 
Stephen's contribution to th° establish- 
ment o'f an egalitarian society in this 
country will be mentioned and his 
name will be wriHen in  gold. 

SHRI R. RAMAKHTSTTNAN  (Tamil 
Nadu): Long live Steohen. 

SHRI DINESH GOSWAMI:  In facit, 
"this House should stand up and say 

that it recommends the name of Mr. 
Stephen for Bharat Ratna, because of 
the contribution he has made for the 
socialist progress in India. 

SHRI R. RAMAKRISHNAN: He   is 
so  thick-skinned. 

SHRI DINESH GOSWAMI; Sir. we, 
in this House, pass so many legisla- 
tions. But have we ever pondered 
over how we do so? The most con- 
troversial legislation which was passed 
last year was the Essential Services 
Maintenance Bill. If I remember 
rightiy, ESMT Ordinance was promul- 
gated on the 25th July, 1981. The 
House was to assemble on the 18th 
August, 1981 and it Was to continue 
up to 18th September, 1981. The 
Treasury Benches knew that this 
Ordinance is going to be replaced by 
a permanent law. They had all the 
time in the world to bring the legis- 
lation in time so that both the Houses 
could have an effective debate on 
this. What did the Treasury Benches 
do? They brought this controversial 
Bill for passing a day before the 
Session was to adjourn. This House 
was to rise and even the minimum 
number of days which were needed 
in regard to notice for the purpose of 
giving amendments were not given 
and wheAi we were discussing the Bill 
midway, more than 150 amendments 
were submitted by members with the 
result that was no opportunity for 
us or for the Minister to go through 
these amendments. And we had to 
sit up to 4.30 in the morning to get 
this Bill passed. Have we ever tried 
to analyse how many Ordinances we 
have oassed during the last four years? 
I made a study. During 1952—1965 
in fourteen years, 79 Ordinances were 
passed; five or six per year. So far 
as even these Ordinances were con- 
cerned. Mr. Mavalankar, as the 
Sneaker, a number of times, castigated 
the Government for bringing so many 
Ordinances. But during the last two 
years alone the Government promul- 
gated 31 Ordinances. In fact the raj 
has been a raj of Ordinances and 
by     Ordinances     with    the     result 
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that today the Parliament is not taken 
seriously by anybody in this country. 
If you like I will give examples to 
show that even tbe ruling party does 
not think that Parliament is a forum 
through which we can solve national 
problems. I come from Assam. The 
Assam problem is agitating the minds 
of the country for the last two years, 
but in Assam the political parties and 
the Parliament have become irrele- 
vant. You go on discussing the 
farmers problem which occupies the 
heart of most of the sections of the 
community, but Parliament 'has no 
role to play. If the Parliament would 
have had any role to play, think about 
the West Bengal elections. Whether 
the electoral rolls are prepared cor- 
rectly or not, whether there is a 
genuine atmosphere for election or 
not, which is the forum where these 
problems should be agitated? It ia in 
this Parliament that these questions 
should be agitated, but even the ruling 
party has not thought it proper to 
approach this forum because they 
know that the Parliament for 
solution of national problems is 
irrelevant. And what has it led 
to? It has led to such a dange- 
rous situation that for the first 
time I find that an atmosphere is be- 
ing created where the judiciary is 
about to wreck itself from within. 
Let us talk about the case which has 
taken place now in the Calcutta High 
Court and the Supreme Court. In the 
Calcutta High Court the order of stay 
was there. It came to the Supreme 
. Court. The Supreme Court gave a 
direction to the Calcutta High Court 
and what were the observations of 
Justice Sabyasachj Mukherjee regard- 
ing the direction given by the Sup- 
reme Court. Justice Saby«sachi 
Mukherjee said, I quote: 

"In my limited experience as a 
Judge I have not knowta, read or 
heard such type of request or direo 
tion or expression of hope by the 
Supreme Court. But I do not know 
how far this again be it a request, 

direction or expression of hope is 
consistent either with the dignity 
of the judicial process or comity 
amongst courts and judicial func- 
tionaries. I hope wiser heads in 
futur* will decide." 

I have never had occasions to come 
across such stronger words against 
judiciary even by the Btrong critics of 
judiciary in this country. A»ud that 
criticism has come from not less than 
a Judge of the Calcutta High Court 
against the Supreme Court itself. Why 
have we led to this situation? It is 
because instead of sorting out the 
important political issues fo the Par- 
liament we have gone to the court, in 
order to reap political harvest. I do 
unuoj Jadojd oq; sr jxnoo Jfuiq} teu 
where you should challenge whether 
there is a proper atmosphere for elec- 
tion or whether pre-requisites of 
ballot box confrontation have been 
fulfilled. Now the Supreme Court has 
asked the reporters not to report 
yesterday's proceeding. Have we 
heard of a situation to which an open 
court had to request the reporters not 
to report its proceedings because in 
the proceeding... 

SHRI J. K. JAIN:    (Madhya Pra- 
desh): Sir, on a point of order. 
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SHRI DINESH GOSWAMI: I know 

rny limitations.. (Interruptions). I 
can take care of myself. I am not 
uttering one single word about the 
merit of the case. I have only read 
out what Mr. Sabyasachi Mukherjee 
hag said.   It has come out in the paper. 

MR. DEPUTY CHAIRMAN: Don't 
comment on them. 

SHRi DINESH GOSWAMI: I am 
not commenting. I am only pointing 
out how this observation of Justice 
Sabyasachi Mukherjee has worried me 
when for the first time I see a conflict 
between the High Court and the Sup- 
reme Court. The matter has gone to 
such an extent that even in the Sup- 
reme Court... 

MR, DEPUTY CHAIRMAN: Don't 
refer to those things.    (Interruptions) 

SHRI DINESH GOSWAMI: Why 
can't I? Yesterday even the situation 
in the Supreme Court was such that... 
(Interruptions)". 

MR. DEPUTY CHAIRMAN: No, no. 
(Interruptions). 

SHRI LAL K. ADVANI (Gujarat): 
He is merely commenting on what is 
being done. Instead of approaching 
the Parliament, they are approaching 
the court.   '(Interruptions). 

MR. DEPUTY CHAIRMAN: You 
know the rules that a sub judice 
matter is not discussed. He has refer- 
red to the conflict between the Higlh 

Court and tne Supreme Court; he haa 
referred to the proceedings of the 
Supreme Court. Better not comment 
on these. 

SHRI LAL K. ADVANI: Why not? 
(In terruptions). , 

MR. DEPUTY CHAIRMAN: He ia 
making a comment on the Supreme 
Court about what happened in the 
Supreme Court. You see the proceed- 
ings. 

SHRI DINESH GOSWAMI: I have 
not .   .   .   (Interruptions), 

SHRI LAL K, ADVANI; The press 
has been precluded from reporting it. 

SHRI SHANKAR PRASAD MITRA 
(West Bengal): Mr. Deputy Chairman, 
there are only two impediments: an 
hon'ble Member of this House cannot 
discuss the conduct of the judges, and 
nothing which is sub judice can be 
discussed in Parliament. Up till now, 
Mr. Goswami has not violated any of 
these two. 

SHRI DINESH  GOSWAMI:   I  »m 
I  not going into the merit in fact. 

MR. DEPUTY CHAIRMAN: Please 
don't comment on what happened 
there. , 

SHRI J. K. JAIN:     Sir. I have a 
serious objection. I am on a point of 
order. Mr. Justice—I do not know 
1 his name—he is also a Member of this 
, House.   .   . 
J      MR.   DEPUTY CHAIRMAN:      Mr. 

Mitra. ^Please don't say like this. 
SHRI J. K. JAIN: Okay, now that 

you have given me the name,    Mr. 
Justice Mitra    has    said something. 

That does not mean that that should 
I     be *he ruling. 

MR. DEPUTY CHAIRMAN:  I have 
not said so. 

SHRI J. K. JAIN: You have to five 
the ruling. What he has said is ne* 
.*   the ruling.   I want your ruling. 

(
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MR, DEPUTY CHAIRMAN: I have 
3aid don't comment on_ that. 

\ 
SHRl DINESH GOSWAMI: In fact, ! 
I know what happened in the Sup- 
reme Court yesterday and if I decided 
to say that, no ruling can prohibit me 
from saying so. But I am not saying 
because of the fact that something 
which the highest judiciary has asked 
not to be reported, I will not say it 
and thereby permit it. to be reported 
in the press. I am only pointing to 
the inherent conflict that I see. If this 
House and the Parliament do not take 
note of the inherent conflict, we wiH 
be doing « disservice. 

Let us take the    other    case—the 
judges transfer case.    The judgement 
has been given.  I will not go into that 
again, though I have got many obser- 
vations to make against Mi-.    Shiv 
Shankar, the Law Minister,    {Inter- 
ruptions)   All right, he is no longer 
the Law Minister.    But even in the 
judges transfer case, what happened 
was that Chief Justice Prakash Narain 
of the Delhi High Court, while making 
certain allegations against Mr. Justice 
Kumar,  wrote  a letter  to Mr.  Shiv 
Shankar, who was    then    the    Law 
Minister, requesting him not to dis- 
close the same to the Chief Justice 
of India.     And How tbe     Supreme 
Court—I am again not referring to the 
merit or the    judgement—dealt with 
the matter?    I read,    Mr.      Deputy 
Chairman, with your permission, the 
observations of Mr. Justice Desai, who 
was the majority Judge who upheld 
the circular  of    Mr.  Shiv  Shankar. 
While discussing the conduct of Chief 
Justice of Delhi   .   .   . 

THE MINISTER OF PETROLEUM 
CHEMICALS AND FERTILIZERS 
(SHRI P. SHIV SHANKAR): Not 
Shiv Shankar, but the Government. I 
do not exist. 

MR. DEPUTY CHAIRMAN: You 
refer to the Law Minister. Don't 
name him. 

THE MINISTER OF STATE IN THE 
MINISTRY OF SHIPPING AND 
TRANSPORT (SHRI SITA RAM 
KESRI): He is naming Bhagwan Shiv 
Shankar. 

SHRI DINESH GOSWAMI; I know 
he is a dear friend of mine, but I 
can't avoid it. 

While expressing his disapproval of 
the conduct of the Chief Justice of 
Delhi, Mr. Justice Desai wrote—and 
these are very pertinent words: 

"If independence of Judiciary is 
likely to be threatened, it may or 
may not emanate from tlie execu- 
tive or from some outside agency, 
but it would be corroded by mem- 
bers of Judiciary itself ..." 

1  repeat  again: 

"it may Or may not emanate from 
the executive or from some outside 
agency,  but it would  be  corroded 
by members of Judiciary itself, by 
internal corrosion and if proof for 
this were needed, it is demonstrably 
supplied by the very, improper re- 
quest made by the Chief Justice of 
Delhi High Court not to show the 
letter    dated  7-5-81   to  the    Chief 
Justice of India.   I am unable    to 
conceive a situation   wherein   the 
correspondencies,   assertions,     state- 
ments   expres^ons  of  doubts  con- 
cerning a high Judicial functionary 
like the Judge of the High Court 
can be made by the Chief Justice 
of a High Court which he is not 
willing to show to the Chief Justice 
of India." 

So far as Mr. Justice Vohra of the 
famous Kisso, Kursi Ka case is con- 
cerned, this is Mi'. Justice Desai's 
observation. Again I am quoting the 
majority Judges who upheld the cir- 
cular. He is not one of the minority 
Judges who struck down the order of 
termination of Mr. Kumar's services. 

|     This is what he says so far  as Mr. 
I    Justice Vohra ig concerned. 
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[Shri Dinesh Goswami.] 
"Had he come and participated..." 

because  Mr.   Justice  Vohra   did  not 
file a case— 

". . . maybe the Chief Justice of 
Delhi would ha_ye found his posi- 
tion so untenable that there would 
have emanated a strong censure 
about the method and manner of 
his dealing with his colleague. These 
appear to be strong words but still 
they fail to express my feelings 
adequately." 

This is the observation made by Mr. 
Justice Desai. This ia the observation 
made by the Judge of the Supreme 
Court against one of his colleagues, 
the existing Chief Justice of the Delhi 
High Court. That is the point that I 
was trying to make, that not only is 
there Executive inroad into the Judi- 
ciary but also that a dangerous situa- 
tion has come about where the Judi- 
ciary is almost on the point of wreck- 
ing itself from within. Parliament 
cannot touch. Thig the highest Legis- 
something like a glass-house which we 
cannot touch. This the hightest Legis- 
lature and we shall have to take note 
of these developments and contribute 
in a constructive way how we can 
really help easing the situation. I 
could have in this context criticised 
even tlie circular given by the Law 
Commission, but I am refraining from 
doing that because that has been debat- 
ed extensively in public. Let ua take, 
Jor example, the latest questionnaire 
issued by the Law Commission, on 
which I have asked for a Calling 
Attention. What is staled therein is: 
"Should the Supreme Court be re- 
placed by a Constitutional Court deal- 
ing exclusively with Constitutional 
matters?" This seems to be very inno- 
cuous. But what is the background? 
Note supplied with the question. The 
note says "a Federal Constitutional 
Court was established in West Ger- 
many in 1951, which has the power 
to declare a   Statute as   unconstitu- 

tional" Fine. "... as well, as to out- 
law political parties which seek to im> 
paire or abolish free, democratic struc- 
ture." Then Q. No. 7 is extremely dan- 
gerous. "Should we appoint those Jus- 
tices as Judges of the High Courts and 
the Supreme Court who have a poli- 
tical background?" Sir, we are con- 
fronted with so many questions, so 
many issues concerning the Judiciary 
that the Law Commission opens up a 
flood-gate of a new controversy where 
Justices of the High Courts and the 
Supreme Court should have political 
background; I smell a rat in the Law 
Commission's circular and I do not 
see it innocuous because I feel there 
is something happening behind the 
scene which is trying to re-construct 
the Supreme Court in a way so that 
it gives the power to outlaw political 
parties. And do it by what manner? 
By appointing Judges with a political 
background. I would not have drawn 
the attention of the House to the 
questionnaire but for the fact that un- 
less we tackle this problem right now, 
the questionnaire may be circulated 
in a manner that the replies may 
come in a particular way. 

Sir, let us also take up the func- 
tioning of the Governors. The Gover- 
nor functions under a constitutional 
authority, but we have seen how he 
has functioned in Kerala and also un- 
fortunately how my good friend Mr 
Prakash Mehrotra has functioned in 
Assam. In Kerala, the impartiality of 
the post of the Speaker has been put 
to jeopardy by the Speaker who has 
been asked to support the Govern- 
ment seven times which is something 
unheard of in a democracy. Can you 
expect that Speaker... ? 

MR. DEPUTY CHAIRMAN; 1 think, 
you do not comment on that. 

SHRI DINESH GOSWAMI: I shall 
have to do it. I have a right. 

MR. DEPUTY CHAIRMAN: No; «o. 
SHRI DINESH GOSWAMI; He has 

a right; I do not know. 
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MR. DEPUTY CHAIRMAN: You 

cannot comment on the proceedings of 
that House. (Interruptions) He ls say- 
ing it in so many words. It is part ot 
the proceedings. 

SHRI DINESH GOSWAMI; I am 
not commenting. I have made a refe- 
rence. That is all right. 

In Assam, 63 Members of the 
Assembly gave a memorandum to the 
Governor, those who were in favour 
of the alliance. The Governor should 
have called them. If it is the case of 
the Governor that some of the 63 
Members were writing something in 
the memorandum but were speaking 
differently to the Governor, ia that 
case, he has a right to reject the case 
ot the alliance. But that shows that 
all is not well in the democratic sys> 
tem of this countryj that our Legis- 
lature cannot be trusted. They speak 
something in one voice to the Gover> 
nor and they write something to the 
Governor in a memorandum. This is 
precisely what the President referred 
as degeneration of moral values. Either 
the Governor is wrong or there has 
been degeneration of moral values, 
which the President's Address ought 
to have mentioned. Unfortunately Sir, 
what we have permitted in Assam is 
abspluely to go for horse-trading, arid 
so on and so forth. 

Sir, coming to the law and order 
situatin, when I read the Address, 1 
find that the Government have twisted 
about the law and order situation in 
the Address. The President brushes it 
aside by saying in paragraph 21: "I 
now turn to some problems concern- 
ing law and order...that national 
energies ^35$, not frittered away on 
agitations engineered by sectional 
interests." 

May I point out that the agitations are 
taking: place in this country because 
people feel that Parliament has be- 
come irrelevant. You may make 
allegations against Mr. Antulay in 
Parliament but Parliament has no 
power to remove Antuley.    It is the 

I court which ha<, to come to the rescue. 
After that do you expeet that people 
will ar,gue matters in Parliament and 
wiH not go to courts? They will 
settle matters in courts and street* 
and not in Parliament. Do not blame 
the People who have gone for agita- 
tion. Blame yourself because you 
have made the highest institution 
completely inefficacious, with the m- 
sult that the people are finding redrew 
either in the streets or in the courts. 

So far as the law and ordar situa- 
tion is concerned, one must be aware 
of the serious situation. You come 
from U. P. Why is it that im U. P. and 
Bihar and all over the country the 
situation ig such? It is because today 
politics has become an amalgamation1. 
I have written an article saying that 
elections have become an amalgama- 
tion of politics, crime, business and 
opportunism. In elections and in 
politics, anti-social elements are gra- 
dually dominating, and unless we tabe 

proper measures, a mere some s°rt °* 
a three li»e observation will not help. 

Sir, I come to the Assam situation. 
So far as the Assam situation is con- 
cerned, again1 the President's Addrees 
has not dealt with the fundamental 
problem. The fundamental problam 
that I see in Assam today is the psy- 
chological alienation of the younger 
generation from the national main- 
stream. We had art occasion to discuss 
Manipur where 21 army personnel 
were killed in a" ambush only recent- 
ly. There is no reference to Manipur. 
There is no reference to Mizoram. 
Sir, in the last round of discussions 
what has come in the way? The 
AASU and AAUSP have agreed to 
regularisation up to 1961. The Govem- 
ment has agreed to deport from 1971 
all foreigners. The problem is regard- 
ing the Period between 1961 and 1971. 
When the question of identification 
came up, the Government said that in 
identification it will take into account 
a document, a circular, issued by the 
Government of India in i965,   which 
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says that to a particular category of 
persons citizenship should be liberal- 
ly granted. If you want to grant 
citizenship, the first task wiH be to 
identify the foreigners and then grant 
them citizenship. n you want to 
eomply with the 1965 circular, can 
you do so provided you come to the 
conclusion that 'A' i3 a foreigner? 
How can you say that you will not 
identify a man because of the circular. 
Thia is putting the cart before the 
horse. That is why the entire solu-. 
tion... (Time bell rings) I hope five 
more minutes will be given. 

MR. DEPUTY CHAIRMAN; Two, 
tliree minutes. 

SHRi DINESH GOSWAMI; Five 
minutes.   My group has a lot of time. 

MR. DEPUTY CHAIRMAN. There 
are so many speakers also from your 
group. 

SHRI DINESH GOSWAMI: There- 
fore. I submit that so far as the Assam 
situation is concerned, unfortunately, 
the issues have been brought in this 
matter without a proper appreciation 
either of the law or of the Constitu- 
tion. Coming to the economy, the 
President's Address takes great plea- 
sure *n saying that the rate of inflation 
is under control. That reminds of 
an anecdote. A person had 102°F 
temperature and he went to a doctor 
ana told him that he had 102°F tem- 
perature. The doctor said, "Yes, 
ther,, is a 5°-rise in th« temperature 
j will prescribe oome pills." Next day 
he had 104*. H» was in a state of 
collapse. Th„ doctor said, "Do not 
bother. We hav., brought down the 
temoerature. Yesterday the increase 
was 5*. Now it i„ 2." Th» next day 
it wag 105°. The doctor said, "Every- 
thing1 is in order because we. have 
broght down th» rate of increase of 
the temperature." Tbe next day the 
patient collapsed The economic situa- 
tion ia the came in nur coimtrv. What 
has been the inflation in this country 

during the last three to five years. 
The inflation! wa3 t0 the extent of 52.4 
per cent. Then 35 per cent. Over 
that 12 per cent. Over that 5.4 per 
cent. Can the common man of this 
country bear thi3 rate of inflation1? 
The report does not at all indicate 
that our share in the world export 
is coming down every year. We are 
talking about import and export in 
very high" terms. I3 it not a fact 
that in 1971 the percentage of our 
share of the world market was a dis" 
mal .62, that in 1978 it came down to 
.56, that in 1979 to .52 an!d in 1980 to 
.44? Is it not a fact that the trade 
deficit has gone up from Rs. 2,458 
crores in 1970 to Rs. 5,5550 crores? 
But even then the people are prepared 
to put up with these difficulties, that 
is, provided, as the hon. President 
said—I quote; 

"They might be willing to put up 
with hardship if they see a climate 
of austerity and simple living arou- 
nd them. Popular feeling wiH natu- 
ly view with disfavour not only 
conspicuous consumption by the 
affluent but any public expenditure 
which is not directly related to de- 
velopment 0r to the defence of the 
nation." 

Is there any indication in the Presi- 
dent's Address as to how conspicuous 
consumption is sought to be brought 
down! by the Government? Are we 
not aware of the large amounts which 
are squandered away on various 
"tamashas" by the Government and 
the pro-Government bodies and ruling 
party. Therefore, I submit, Sir, that 
the people Of this country are not 
prepared to put up with this hardship 
unlesg they see that the Government 
is serious. Any 1 do not see any 
seriousness. 

Io the end, I would like to say that 
the concluding paragraph of the 
President's Address makeg me really 
feel amused.   He says: 
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"In the present Session besides 
dealing with pending business, a 
large number of 'fresh legislative 
measures will come up for your 
consideration." 

And he mentions the Land Acquisi- 
tion (Amendment) Bill, 1982 and the 
National Waterway Bill, 1982. If what 
ths President said on the 26th January 
was to be taken seriously", what was 
required immediately was a Bill to 
prevent defections. The Government 
itself had brought such a Bill and 
sent, to a Select Committee some years 
back but ultimately it lapsed because 
the Lok Sabha was dissolved. What 
was required was a Bill for electoral 
reforms. I do not see an'v indication of 
any of thess Bills here, jn fact, Sir, 
by thi9 Address to the Joint Session 
of Parliament, the Government has 
virtually disowned the President 0f 
India. And that is why I said at the 
beginning that if I .give unqualified 
support to this Address, the most un- 
happy person will be the President of 
India, Mr. Neelam Sanjiva Reddy. 
So, while thanking the President, I do 
it with my amendment—"but regrets 
that the Address runs counter to the 
Republic Dav message of the Hon'ble 
Pr k'ident or India and avoids all 
issUos on which the Hon'ble President 
laid emphasis in his Republic Day 
message." Thank you, Sir. 

SHRIMATI USHA MALHOTRA 
(Himachal Pradesh): Sir, I deem it a 
great privilege to s

uPPort the Motion 
of Thanks to the President's Address. 
I would, at the outset, congratu'ate 
the Government on the high degree 
of sucegs achieved in the pursuance of 
its policies and programmes. 

The President's Address is a solemn 
and sirnplg document, depicting as to 
how the Government has encapsuled 
ihe grassroot programmes a'nd policies. 
It also gives Us a true and realistic 
picture of the national scene and the 
nation's foreign policy for the year 
that has gone by. At 'the same time, 
the Address) provides us with a blue- 

print as to what the Govern'ment pro- 
poses to do in the coming year. 

It was in the year 1980 that the 
people of India returned Shrimati 
Indira Gandhi and her party with a 
massive mandate to power to form a 
Government, to rebuild on the rubble 
that wag left behind by thg. Janata and 
the Lok Dal regimes. I just cannot 
resist saying something on what my 
hon. colleague, Shri Dinesh Goswami, 
has just said, that the Government 
had to pass a lot of ordinances during 
our regime. Why does he not see 
light? Why doeg he not have the guts 
to b1ame the previous regimes who 
tried to wipe out and destroy what- 
ever we had built? He said something: 
about the Essential Services 'Main- 
tenance Act. Let me ask him: is 
there any magic wand which can 
keep the country running if there is 
no discipline? How would he feel 
if he went to a hospital and there 
were no doctors to look after him? 
How would he feel if the entire coun'- 
try answered the calls of those anti- 
national elements? They are anti- 
national elements because they 
represent vested interests. He has 
seen for himself that the call for a 
"Bharat Bandh" 'failed. Why' Be- 
cause the people of India have become 
wiser. 

SHRI DINESH GOSWAMI: Madam, 
if the worker^ are with you, y©M 
need not pass ordinances. 

SHRIMATI USHA MALHOTRA: 
Please do not disturb me. I did not 
disturb you. 

SHRl DINESH GOSWAMI: You are 
referring to me. 

SHRIMATI USHA MALHOTRA: 
I did refer to you. You made your 
observations atid I did not disturb 
you. 

The responsibility of the "road- 
laying process" ahd the "patch- 
repairs'' to nation's economy was left 
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to this Government and the responsi- 
bility fell o»a    the shoulders   of    the 
Governmeat   headed      by     Shrimati 
Indira     Gandhi.     It wiH     be    seen 
how   effectively   it   has   ensured    the 
percolation    of the    benefits    to the 
common    man     the       economically 
weaken and  socially    backward  sec. 
tions of the society. The backslide of 
the country's     economy     has     been 
halted and this Government has Ibeen 
able  to provide an infrastructure    to 
implement its plans, programmes and 
policies.    The  energies    of the  Gov- 
ernmeat  continue  to  be focussed  on 
controlling inflation that took its roots 
during the previous regime. We have 
to    have   higher   production,     better 
apacity utilisation, strengthening)     of 
public distribution system, import of 
essential      commodities,      whenever 
necessary.    We      have    to    exercise 
strict vigilance over the activities of 
a'.iti-social  elements.    This  approach 
promises further results in thR fight 
against inflation.   The House is aware 
of the Economic Gloom left over by 
the 30 months    0f     Janata     regime 
which had a PMi but which in fact 
was no Plan.   Those 30 months   con- 
stituted a long period for the people 
of India, but it was very little time 
for them to have proved their worth. 
They felt that they could  do better. 
This was their slogan.   It was a Non- 
functioning Government.       But   they 
could not deceive the people of India 
for  long. They said  that they had  a 
Plan.    In  their  own   terminology,   it 
was a Rolling plan which rolled them 
up also. This period was marked by 
promises unkept and confidence    be- 
trayed.   The people of India are very 
wise and took no time to rectify the 
verdict in favour of our party headed 
by our beloved leader, Shrimati Indira 
Gandhi. Nowhere in the    history    of 
any country in the world, can     we 
pick   up   such   an   example  when    a 
leader   could      stage      a   come-back 
wihin months.    You cannot deny the 
charismatic  qualities.    You  have    to 
open  your eyes.    You  have  t0    see 

light. This ig my appeal. The main 
objective of the Janata Party was 
relentless persecution and political 
annihilation of an individual. They 
had only one-point programme. They 
stil] seem to have this programme. It 
will not carry them very far Nor 
will it help the country. This is what 
I gathered from their speechres 
yesterday. 

 
Their ship could hardly go away 
from the shores when it floundered 
and got wrecked. From crisis man- 
agement in 1979, the country moved 
t0  consolidation and growth.    Janata 

was a conglomeration of 
12 NOON different    political ideologies. 

And what happened as a 
result of these political differences? 
An Urdu poet has very aptly described 
the infighting that has started after 
that: 

 
After 1979 the country has moved on 
the path of consolidation and growth 
and the country is now poised for a 
meaningful debate on our basic pro- 
blems of poverty and unemployment. 
There is a qualitative change for the 
better in the country's economic 
situation in sharp contrast to what it 
was two years earlier. 

Sir, the President's Address is a 
balance-sheet of the performance of 
the Government. The productive 
apparatus which has |been geared by 
it, has given the following results and 
the country's economy has staged a 
significant recovery. 

During 1980-81 it has reflected in 
the reduced  inflation  rate from 22.2 
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per cent in the year 1979 and 16 7 
per cent in 1980 to 5 per cent in 1981- 
82. The coal sector output has im- 
proved by 60 per cent. The industrial 
growth has improved from minus 2.4 
per cent in 1979-80 to plus 8 per cent. 
The country is expected to cross tha 
target of 8 per cent growth in the 
current fiscal year. The increase in 
power generation has gone up by 
11.4 per cent. The saleable steel out- 
put has gone up by 18.9 per cent; 
indigenous fertilizer by 54.8 per cent; 
cement by 15.9 per cent; railway 
freight movement by 15.5 per cent; 
agricultural production by plus 3 per 
cent; foodgrains production ia 34 
million tonnes and exports have gone 
up by 12 13 per cent. Production of 
sugarcane which had slumped to 129 
million tonnes in the year 1979-80 has 
reached 150.5 million tonnes in 1980- 
81... "       ' 

 
SHRIMATI USHA MALHOTRA: 

At least the farmers did not have to 
burn their sugarcane while it was in 
the field. 

These are by way of our achieve, 
ments. If you 'still fail to realise, I do 
not know when you wil] realise 
what we have achieved. Let me 
say what is expected. We expect it 
to reach 170 million tonnes i*a 1981- 
82. I pay my tribute to Shrimati 
Indira Gandhi who has pulled the 
country out of economic chaos. We 
are now in 1982 which is declared a3 
the year of productivity. 

Here I would like t0 draw the 
attention of the Government to the 
vast power potential available in the 
Himalayan region. For instance, in 
Himachal Pradesh alone there is a 
potential of 10,000 MW of hydro- 
electric power. Out of this, we tap 
cMy about 2,500 MW which includes 
Nathpa  Jakri  and Chameri    projects 

I  would  urge  upon the Government 
to   finally   clear      the   Nathpa   Jakri 
project   so   that  when  completed    it 
can contribute  to  the  nation's econo- 
my and build it up by the way      of 
improving it also.    Chameri is in the 
final  stage of investigation.    We still 
have to tap Nearly 8,000 MW of this 
hydro electric power which has to be 
exploited in the national interest. The 
interest  of  Himachal  Pradesh  should 
be safeguarded in the Thein Dam on 
the    principle    of     catchment  area. 
Coming  back   again   to   the   national 
scene,  I may  add  that  however well 
we may perform, the national econo- 
my   cannot   be   insulated  against   the 
international pressures and forces. The 
'stresses of the oil hike have affected 
India  and      the    trade      deficit  has 
increased.    To meet the situation and 
to ensure continued development, we 
have gone in for an extended agree- 
ment with the International Monetary 
Fund.     The     improvement      in   the 
infrastructure   is  reflecting   itself   in, 
higher  industrial productivity in  the 
vital    sectors showing    an    increased 
utilisation  of  installed   capacity.  The 
industrial  labour  also  haa responded 
very  positively.    The man-days  lost 
on  account  of labour problema were 
in   1978-79—28.34    million,    in  1979— 
43.87 million,   in 1980—approximately 
12.9 -million      and,    in   1981-82—8.01 
million1.   I would very     much     wish 
a'.id hope that a section of the labour 
leadership will not allow itself to be 
taken in by the anti-national slogans 
and  will  allow  the  Government    in 
arriving at a constructive solution of 
their      problems.     It   is,   indeed,   in 
their  own interest and not only     in 
the    interest  of    the   workers    and, 
indeed,  I would  say,  in  the  interest 
of  the country  as  a  whole.    I  may 
add here that we  should  give more 
consideration to the industrial work- 
ers  by  providing  them   with   house 
sites at concessional rates.    For    the 
rural   workers,     they      should   have) 
labour colonies close to the industrial 
estates   and     industrial   units.    Parti- 
cipation of women, who form half of 
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the population of India and who help 
in the reconstruction of the country 
should be suitably encouraged and 
suitable steps should be taken ih this 
direction. We are proud to have a 
valiant and dynamic leader in our 
honourable Prime   Minister, Shrimati 
Indira Gandhi. 

- 

DR. BHAI MAHAVIR:  Again? 

SHRIMATI USHA MALHOTRA: 
Yes. I will have to say it again 
because you have to be reminded 
again and again. We are confident 
that during hei- regime now, and hot 
as under the regime of the other 
Government, women will continue to 
get her attention. Being the largest 
minority in the country, their welfare 
of women has received her attention. 
The Government has a national plan 
of action for women which serves as 
the guidelines to the Central Gov- 
ernment and the State Governments. 
Measures seeking to amend the laws 
relating t0 their welfare, with special 
reference to the prohibition of 
dowry, are before the Committees of 
Parliament. We are confident that 
during this regime of hers again, as 
in her earlier regime women will 
continue to receive her attention and 
we hope that, being the largest 
minority in the country, their welfare 
would receive her attention although 
the President's Address does not 
make any mention of it. The women 
of India owe their rightful place to 
the father of the nation, Mahatma 
Gandhi; and to the founding-fathers 
of OUT Constitution and to the 
leaders of yester-years. We felt 
suffocated during the thirty months 
of the Janata regime. Not only 
women, but also the people of India 
as a whole felt like that, I would 
say. We were hot allowed to contri- 
bute our bit or lend a helping hand, 
and we were just paralysed. The 
women of India pin their hopes; as 
do the people of India and the people 
of the whole world, on her.    I have 

travelled far and near and I know 
the respect that India enjoys and the 
place of pride it has in the comity of 
nations which is due to the immea- 
surable sacrifices, hard work; far- 
sightedness and the quality of states- 
manship of the highest order posses- 
sed by her. An Urdu post has very 
aptly said—now I will say something 
and you have to listen to it so that 
you realise it 'better;
 
„ 

 
Family Planning and Welfare plans 
are very important means' of improv- 
ing the quality of the lives of the 
people of any country. It is as 
much in the interest of the individual 
and family as in the interest of tha 
nation. 

Our hon. Prime Minister's clarion 
call is to convert the Family Welfare 
Plans and programmes m^° a mass 
movement. This reflects Govern- 
nuht's total commitment to the pro. 
gramme. We sincerely want that the 
maximum benefits should penco^te 
to the down-trodden, economically 
weaker and socially backward sec- 
tions of our country. Hence we have 
now the hew 20-Point Programme to 
cover certain plans and projects 
Which could benefit thig section of 
our society. People from all walks 
of life have welcomed this National 
Policy of Family Welfare. Popula- 
tion control through voluntary 
Family Planning has to be mobi- 
lised.  Let me add     that we     have 
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added another India to our India of 
1947. This is shocking. We have to 
take it seriously and I would appeal to 
the Opposition t0 come forward and 
not to cash upon it and convert it to 
their own interest as they did in the 
past. The Plan received a blow due 
to their attitude towards thj* national 
policy. 

The provision of Elementary Educa- 
tion for all children should be there. 
It should be a National Policy. It 
should be decided in a way that the 
population of the entire country is 
covered. I will request the... (Time 
Bell rings). 

Sir, I was supposed to get 20 minu- 
tes. 

MR. DEPUTY CHAIRMAN: They 
are coming to 20 minutes. Please con- 
clude. 

SHRIMATI USHA MALHOTRA; l 
will request for some more time. 

MR. DEPUTY CHAIRMAN; Please 
try to conclude. 

SHRIMATI USHA "MALHOTRA; 1 
will take two or three minutes more. 

I will request the Government to 
introduce Moral education as a com- 
pulsory subject at the primary school 
level on t0 the Higher Secondary 
'school and colleges. More emphasis 
should be given to vocational training 
education at this stage so that the drop- 
outs have a vocation in hand and are 
able to solve their unemployment 
problem. The 20-Point Programme, no 
doubt covers a great deal of this prob- 
lem, but we have t0 have ourselves 
firmly anchored to the moral values 
building a nation from the cradle and 
inculcate a deep sense, of duty to the 
society and the country. We must 
not forget that 1982 is the Internation- 
al Year of the Old and hence certain 
projects and programmes have to be 
•formulated for a population which 
has ho kith and kin to look after it. 
I would urge that suitable steps be 
taken in this direction. 

India has made a considerable head- 
way in Space Technology and Com- 
munications during the year. Three 
Indian-made Satellites have been 
launched—ROHINI, APPLE and 
BHASKARA-II. India has demons- 
trated self-confidence and her growing 
technological stature by sending an 
expedition to the Antarctica. It is 
very creditable that the Department 
of Oceanography within five months 
of its creation, has achieved a glorious 
success in landing 20 Indian scientists 
to explore the hidden wealth around 
the South Pole, i.e. oil, gas, coal, 
copper, gold chromium, lead, etc... 
{Time Bell rings). I am just finishing. 

In the international sphere, we have 
a policy of Non-alignment. This is 
the policy we have always stood for 
and have not swerved from it. Non- 
alignment is a policy, nQt an objective 
by itself. The objective is freedom of 
judgment and action so as to safe- 
guard the strength and basic interests 
of one's country. We earnestly hope 
that major military powers will rea- 
lise the futility of confrontation and 
arrest the diversion of resources from 
development and wel'fare to armament. 
We have tried to normalise our rela- 
tions with our neighbouring countries 
and have built up an atmosphere, in 
which mutual trust and closer ties 
of friendship may flourish. We have 
improved our relations with our imme- 
diate neighbours, China, Bangladesh, 
Pakistan, Sri Lanka and Nepal, 

The Military build-up in the Indian 
Ocean is a matter of great concern, to 
the littoral States and India in parti- 
cular. There is a growing concern 
over the deteriorating international 
economic climate. Hence came the 
Summit meeting at Cancun Of the 
North and South. The South-South 
meeting will facilitate negotiations for 
greater global cooperation. This is a 
determined effort on the part of 
our Government under the leadership 
of our beloved Prime Minister to 
bring the developing countries toge- 
ther to explore and exploit their own 
energy resources    and    to    be    self- 
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reliant. Tourism is another industry. 
It is also called the smokeless indus- 
try. It is best foreign exchange spin- 
ner. It is receiving due consideralion 
from the Government. But more 
stress has to be laid on it. It a'so 
promotes international understanding. 
The tourists can see the beautiful 
spots of our country and also the 
tremendous progress the country has 
made in various fields. I would like 
to avail of this opportunity to r;q :est 
the "Government to pay more attri- 
tion to the development of tourism in 
Himachal Pradesh. There is no ITDC 
hote] there. There is no Central in- 
formation centre. Simla AirFtrip is 
being constructed by the Himachal 
Pradesh Government. I would request 
that its cost be reimbursed and an air 
service started in April, 1932. The 
President's Address rightiy mentions 
about deterioration in the international 
situation When the Congress Govern- 
ment took over in 1982,' the security 
environment was greatly disturbed. 
Under the leadership of Shrimati 
Indira Gandhi, the Government ear- 
nestly set about correcting the distor- 
tions in foreign policy which had 
occurred during the earlier regime. 
In spite of our sincere desire to live 
in peace and amity with our neigh- 
bours certain ominous developments 
are forcing India to strengthen her 
defence preparedness. It puzzles us a 
great deal that Pakistan should talk 
of a "no-war pact'' while feverishly 
arming itself. We have always adher- 
ed to the path of peace and wish to 
live with our neighbours in an atmos- 
phere of amity and friendship. Non- 
alignment is the policy we have al- 
ways stood for. We have never swered 
from it. Non-alignment ia a policy 
and not an objective by itself. In 
conclusion, I would appeal to the 
Opposition to help the nation to over- 
come the problems that confront us 
within the country and outcide. Let 
us work shoulder to shoulder to miti- 
gate the suffering of the people of 
our country. With these words 1 lend 
my unqualified support to the Motion 
ol Thanks to the President.  
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PROF. SOURENDRA BHATTA. 

CHARJEE (West Bengal): He has 
quoted that the President told about 
'heart-searching'? At what page that 
expression is used? 
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SHRI  PILOO  MODY.   Kindly     tell 

him that it is factually wrong. 
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SHRi M. KALYANASUNDARAM 
(Tamil Nadu): Sir, the Address con- 
tains plenty of statistics and ngures to 
present a rosy picture about the 
economy of the country. It is unusual 
for the President to indulge in such 
details. I wonder whether those who 
drafted the Addres had the people 
of India in mind or the officials of the 
World Bank and the IMP in mind. 
Those statistics may satisfy them but 
will these figures satisfy the working 
people of this country, the farmers 
and the middle class o'f the country 
or even the industrialists of the coun- 
try? Will it mean growth? All of us 
are interested in the growth of the 
economy, but what are the specific 
steps? I wiH come to that a little 
later. All the same the Address is 
very complacent about the danger 
from outside. Economic situation is 
a danger from inside that there is a 
danger to our sovereignty, to our 
security from outside. Even about 
the Address is very complacent. The 
whole country knows about the'dan- 
ger of supply of sophisticated arms 
by the United States imperialists to 
Pakistan aided by Saudi Arabia and 
Turkey. And on1 this side the Maoist 
leadership of China, they are 
also aiding the Pakistanis. In 
a global attempt to combine to- 
gether, the United states imperialists, 
Pakistan and Chinese to form a front 
against the liberation move- 
ment in the world, against the non- 
alignment, against the Soviet Union 
socialist countries, we should see what 
is happening around us in the light 
of the global threat. Although the 
Prime Minister very often speaks 
about war danger, I do not know why 
this is played down. Thi9 danger 
around us which takes the threat of 
war even to our door is p^yed down. 
There is an attempt of normalisation 
of relations with Pakistan and China. 
Nobody will have serious objections 
to it. Normalisation is neeessary in 
the  interest  of  development  of both 
Pakistan and India.   Neither India nor 
Pakistan  have  resources  to  divert  to 

war front at the cost °f development. 
i So, what is actually happening? Even 
when the Address is under discussion, 
we know what has happened.    Pakis- 
tani delegates, whether in the Human 
Rights  Commission  or   in  the      New 
Delhi      consultations,   are      speaking 
asainst India.    They do not spare an 
opportunity  to  snibe   India.     That   is 
what is happening.     Now they  have 
gone back and raised the question of 
Jammu  and  Kashmir,  as if     Jammu 
and Kashmir,    situation they are not 
reconciled  to,   they  are  persisting.  It 
looks like that. Is this the method of 
normalisation of relations with India? 
Is the military  dictatorship ^f Pakis- 
tan anxious to have normal relations 
• with India?  They  are going back on 
the Simla Agreement. They are going 
back  even   to   the   original     position 
about Jammu and Kashmir.    That is 
the attitude  and  we     have  go much 
i'lusion  about  it.    There  is  so  much 
enthusiasm  e

ven  in  tne  South  Block 
wh0 are enamoured of the      offer   of 
Mr.   Zia-ul-Haq   about   the      no-war 
pact.    Now let us think    of Chinese, 
Chinese  leadership.       There are new 
enthusiasts who want normalisation of 
relationship with China.    My party is 
also anxioug that there should be nor- 
malisation of relations with Chinaj but 
on  what  basis?    What  is the  policy 
that the Chinese leadership ig pursu- 
ing on a g'obal level? It should be on 
the basis  of Panchsheel.     Panchsheel 
principles  were  given     to  the  world 
both by India and China in the olden 
days.    The present leaders o'f    China 
are different,    they are going back on 
it.    Now thev arP talking 0j Tibet as 
the palm and Ladakh, Nepal, Bhutan, 
Sikkim, Arunachal Pradesh as the five 
fingers  of the  palm.    Three of them 
Ladakh,  Arunachal Pradesh and Sik- 
kim are parts of    India.    Is this the 
friendly gesture to normalise relation- 
ship  with  India?    What     are      they 
having in their palm? They are having 
weapons      with      rockets    which can 
directed   to   any   city   in   India—even 

the  southernmost  city.    Do   all   these 
th ings   indicate  that those     countries 
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are anxious for normalising relatioris 
with India? So it is essential that we 
make all efforts to normalise relation- 
ship with our neighbouring countries 
but our defence must be strong and 
We 'should be self teliant both econo- 
mically and in the matter of defence. 
If there is no danger at present, it is 
because of the peace programme o'f 
the Soviet Union and the Indo-Soviet 
Treaty. That has helped us so far 

and I am sure that wi'l help Us in 

future also. But there is an attempt 
in our country, including in some 
sections of the Government, to equate 
America and Soviet Union. Soviet 
Union is a friend of ours. Their 
friendship has withstood all tests at 
critical moments. Right from the 
Kashmir is:ue up to now, they have 
stood by us. They have stood by us 
in every effort and we are equating 
both of them—America and the Soviet 
Union—as the two Super Powers. 
Although the President has not used 
that word, yet the words more or less 
amount to that. We must not depict 
the fiend as an1 enemy and the enemy 
as a friend. That attempt is very 
dangerous and against the interests of 
our country. 

Now let me come to the internal 
situation1 Externally, to fight this 
menace and danger, we should 
strengthen our friendship with our 
allies and we should strengthen our 
relationship inside the Non Aligned 
Movement. Internally, there should 
be an attempt to mobilise all patrio. 
tic, nationalist and anti-imperialist 
forces in the cause of defending the 
security of our country a*id preserv- 
ing national unity. But what is hap- 
pening? The economic situation is 
deteriorating. In spite of these 
assurance and grahd words used in 
the Address, there is n0 indication 
that the prices will be controlled, that 
there will he relief in unemployment. 
The two major issues—high prices 
and unemployment;—are as serious a 
menace as ever. If anything, they are 
going f i be      worse     Ibecause     the 

balance of payments position is be- 
coming worse. The IMF loan is not 
going to help us very much. Jf 
Government really mean's to streng- 
then our economy On the basis of our 
resources, our science and techno- 
logy. our labour, then the economic 
policy must change. Before fighting 
for thei new inteiina/tional. economic 
order we shoul^ fight for a new 
economic order in our own country. 
Where is the programme? Where is 
the action against t'ne multi-nationals, 
against the monopolies which fleece 
our nation and destroy our economy. 
What is the position today about 
cottage industries like handloom 
industry, match industry and other 
industries? Even in fishing in Tamil 
Nadu the multi-nationals and the 
monopoly. houses are allowed to 
enter and loot these industries. It is 
one of the maih causes of the increase 
in poverty, in spite of the fact that 
there is growth in science and tech- 
nology. We are proud of our scien- 
tists, technicians, engineers and 
workers for the achievements they 
have shown. That only proves that 
given an opportunity we can stand 
on our own legs and improve our 
economy. But the economic policy, 
the fiscal policy, the industrial policy 
of the Government of India is   in 
favour of the multi-national^ and the 
monopoly houses. What is the fate 
of the cases under the Foreign Ex- 
change (Regulation) Act? What is the 
fate of the cases under the Monopolies 
Restrictive Trade Practices Act? I 
think the two Acts have been put in 
the coldi storage, those two Acts 
which will attack the monopoly houses 
and the multi-nationals and save our 
economy, and the Essential Services 
Maintenance Act and the National 
Security Act are being used vigor- 
ously agailist the workers and the 
farmers. In this the way they are 
going to build a self-reliant econo- 
my? All of ug will co-operate for 
building a self-reliant economy. But 
what for is the Government asking 
for c°-operation?   The workers work 
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for eight to ten hours a day and there 
is attack on their wages, there is 
attack ch their Ibonus, there is attack 
on their Dearness Allowance What 
about tae D. A. of the Central Govern- 
ment employees? Arrears of -three 
instalments have to be impounded if 
they have to get it at least in future. 
They have powers only to attack the 
workers and the farmers ahd the 
wage-earners, but they lack power or 
will to attack those who are work- 
ing against the interests of the 
country, those who are working 
against the development of our 
economy. 

Sir, it is a good gesture shown by 
the Government of India in organi- 
sing the so-called South-South meet- 
ing. It is certainly a step in the right 
direction. What does it indicate? In 
that field also, who is the main 
obstacle? It is clear that the US 
imperialism is the main obstacle. 
Wheh we want to fight for a new 
economic order, the countries of the 
third world must join together, as 
they have in the non-alignment 
movement. In this movement, the 
so-called Group of 77, the third 
world countries, must join together 
ahd jointly they should have a pro- 
gramme to fight against the imperia- 
list penetration into the third world 
countries. When we talk of a new 
economic order, it primarily means 
against the instruments of imperia- 
lism, the IMF, the World Bank and 
the General Agreement on Trade and 
Tariff. These are the three institu- 
tions which were brought into exist- 
ence as early as 1944, just before the 
close of the Second World War. 
What was the purpose of imperialist 
countries? That two countries should 
be initiated rh those days, i.e. the 
United States and the United Kftig- 
dom. What for? Not for the deve- 
lopment of the third world countries. 
They knew that the third world 
countries were going to get freedom. 
So after ther achievihg freedom 
they wanted   a  plan,  a     deep-rooted 

! plah, to ruin the natural resources ot 
those countries, their labour, their 
resources, so that they could keep 
the wheels of their industries going. 

1  P.M. 
Seventy per cent of the raw materials 

have to come from these countries, 
that is, the third world countries 
from Asia, Africa and Latin America. 
The Government is right in taking 
that action. But how is it proper 
for the same Government to invite 
the multinationals here to protect 
their interests in our country? Tha 
multinationals are the instruments 
of, are the forces (behind, the World 
Bank and the IMF. This will not 
give confidence. The credibility of 
your action is under question whether 
we are serious about it, Should we go 
in for such a massive loan from the 
IMF? You say, "We are against it. 
We want to have a new economic . 
order. In our country, we also waht 
to preserve the old economic order." 
How do these tw0 things reconcile? 
If you want to fight for a new econo- 
mic order internationally, inside the 
country also a hew economic order 
is called for against the multi- 
nationals, against the monopoly 
houses. What action has been sug- 
gested in the Address on any of these 
matters? This cannot give up confi- 
dence. So, let me suggest to the 
Government that it must take some 
serious steps t0 strengthen our 
ecohomy for preventing the multi- 
nationals from carrying their profits 
from our couhtry. 

With regard to the balance of pay- 
ments, there is no use of going and 
again borrowing at a high rate of 
interest. Can Une Government not 
think of rescheduling of the repay- 
ment of our dues? We can demand 
for a moratorium. After all they are 
not going to oblige. If our struggle, 
our participation in the Group 0f 77 
or in the Delhi Consultations are 
genuine, theh the IMF will be afraid 
of giving us the loan.    Why  should 
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we depend on such (independable 
people? So, it is better that our 
Government comes forward fox a 
moratorium against the repayment 
schedule until a better situation is 
created  internally. 

With regard to the two Acts, the 
National Security Act and t'ne Essen- 
tial Services Maintenance Act, now 
all the services including the corpo- 
ration workers have beth brought 
under the National Security Act. 
This is not the way of securing the 
co-operation of the working class. 
The Government pursues a policy of 
confrontation with the workers, 
whether those of the public sector or 
the private sector or the Government 
employees. They may be 'nelpless. 
They may even surrender for some 
time.    But their hearts are burning. 

What happened on the 19th of 
January? Fifty thousand workers 
were arrested. There were shootings 
at ten places. Fourteen lives were 
lost for that one-day strike. Why 
should it be treated as beAig against 
the Government? It is the Govern- 
ment which wanted to politkalise it, 
that one-day strike. The workers 
who participated in it, the trade 
unions which organised that one-day 
strike, had no political motive behind 
it. Their demahds were clear. 
"Stabilise the prices and ensure 
remunerative prices to the farmers." 
The trade unions had a programme 
of action for that. But the Govern- 
ment would not call them for a dis- 
cussion on those issues. The All- 
India Radio, the Doordarshan, every- 
thing, was let loose to malign the 
glorious strike. It was essentially 
against the monopoly houses the 
multinationals, the black-marketeers 
and the hoarders. The Government 
does not feel the need for attacking 
the black-marketeers, in the profi- 
teers, the smugglers, the multinatio- 
nals  which   carry   away  both  legally 

and illegally the profits . but it 
wants to attack tbe working class. 
And they want the co-operation 
of Opposition parties. In a demo- 
cracy, it is true, there should be 
understanding between the Opposi- 
tion alid the ruling party. But if the 
ruling party relies only on its majo- 
rity and does not seek the co.opsra- 
tion of the Opposition in the day-to- 
day life, how can the Opposition 
parties co-operate? Are we to co- 
operate with the Government so that 
they can cut our throats more easily? 
So that is what is happening. 

What about Kerala? In Kerala a 
minority Government was forced on 
the State. Now that Government is 
sustained by the casting vote of the 
Speaker. How long is this drama to 
be continued? What harm will 
it cause to our democracy if 
that Government ia dismissed and 
President's rule is imposed there 
and elections are held as early as 
possible? President's rule also means 
rule of the ruling party here. Why 
should this shame of a minority Gov- 
ernment, without a majority in the 
Assembly, ruling that State be conti- 
nued? So I would demand that the 
Kerala Government (be dismissed 
forthwith and elections ordered. If 
anybody thinks that the Karunakaran 
Ministry can be continued as a care- 
taker Government to hold the elec- 
tions, then the elections also will 
become a farce and the people will 
lose faith in the Government's inten- 
tions. So I urge upon the Govern- 
ment to do these things. 

Caming to West Behgal, where 
another Left Front Government is in 
power, what is happening there is 
disquieting. Why should the elec- 
tions be postponed? There is a Gov- 
ernment and it demands that the 
elections should be held as early as 
possible. The Assembly's term will 
be over in June this year.   What will 
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happen after that? Will it be wrong 
if we think that the Government 
wants to delay it up to June, then 
dissolve the Assembly and dismiss 
the Ministry and (bring about Presi- 
dent's rule in that State to hold 
elections? Will it be wrong if we 
make that charge against the Govern- 
ment. So why these tactics of going to 
court and delaying elections in West 
Bengal? 

Sir, yesterday Mr. Mohanarangam 
who ia an ardent supporter of the 
ruling party—his Chief Minister ia 
an ardent supporter of the ruling 
party and he is rivallmg with Mr. 
Karunanidhi to win the support of 
the Prime Minister—himself had to 
complain that Tamil Nadu ia being 
discriminated against in the matter of 
financial allocations and allocation of 
foodgrains and industrial develop- 
ment. So I will only ask the ruling 
party to consider whether they can 
run the country in this way. And 
who are the people Inside the ruling 
party itself? Is there a single State 
ruled by the Congress (I) where 
there are no charges of corruption, 
misrule and other things against the 
Chief Minister? Are these the people 
with whom you are going to consoli- 
date 8*id take the economy forward 
and strengthen the defence of this 
country? It is for the Prime Minister 
to think a hundred times before she 
attacks the Opposition parties or the 
working class. What is the party she 
has built? Is tMs 'going to be an 
ftistrument of social and economic 
changes and of building socialism in 
thia cbuntry? Is this the type otfj 
people on whom she wants to depend 
for her 20jpoint programme? This 
20-point programme is not going to 
give ahy confidence. Already the 
Sixth Five Year Plan is in doldrums. 
We are seeing how the programme is 
working. The railway budget we 
have Been. Earlier the telephone 
charges were raised. Insurance pre- 
miums for scooters, cars, everything 
hag been increased by notification. 
1908 U.S.—3. 

Earlier when the Janata Party was io 
power, they thought of the Rolling 
Plan, the Annual Plan. Now wa 
have got a monthly [budget. Every; 
mohth something is done to shift the 
burden on to, the people. Tha 
economic situation ia very seriou*. 
The Government must take radical 
measures to bring about a change id 
the situation. I do not khow what ia 
in store for u» thia evening. 

MR. DEPUTY CHAIRMAN: Wa 
will see at 9 o'clock. Shri Sudhakar 
Pandey. 

 
MR. DEPUTY CHAIRMAN: Thera 

are a large number of speakers and 
the time available before the House 
is not so much that we can allow all 
of them to speak. If the House 
agrees, we can skip lunch atad con- 
tinue the discussion. 
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iiUJ\. jvusjVLBJEKS: Yes, let us conti- 
nue. 
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THE VICE-CHAIRMAN (SHRI R. 
RAMAKRISHNAN); The Parliamen- 
tary Affairs Minister has said that he 
is coming. He has taken note of it. 
Please continue. 

SHRI G. C. BHATTACHARYA: 
We are not to give the reply; you are 
to give the reply. 

 
"48 per cent of the people were living 
below poverty line, what was- it the 
Governmnt was givftig thm.". . . 

2 P.M. 

SHRI M. KALYANASUNDARAM: 
Sir, on a point of order. The Presi- 
dent's Address is under debate and 
there is no Cabihet Minister. 

SHRI KALPNATH RAI: I am 
here. 

SHRI M. KALYANASUNDARAM: 
Mr. Kalp Nath Rai, I know you are 
there. But what is this Leave alone 
the respect for the House, it is a 
question of respect for the President. 

SHRI KALPNATH RAI:      He      is 
coming.   Let her 'go on.   It is lunch 
time. 

SHRIMATI USHA MALHOTRA: 
What about the Opposition Members? 

SHRI G. C. BHATTACHARYA 
(Uttar Pradesh): Opposition Members 
have no responsibility. 

SHRIMATI USHA MALHOTRA: 
You are equally responsible. 

SHRI G. C. BHATTACHARYA: 
Please keep quiet 
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SHRI G. C. BHATTACHARYA: Mr. 
Vice-Chairman, Sir, before I start, I 
want  to  draw  your attention to the 

objection raised by my esteemed col« 
league, Mr. Kaiyanasundaram. Stui 
there is no Cabinet Minister here al* 
though President's Address ia being 
debated. 

SHRI KALPNATH RAI; On a point 
of order. 

 
THE VICE-CHAIRMAN (SHRI R. 

RAMAKRISHNAN): In view ol _ the 
special circumstance that tod&y va 

are sitting without lunch-break and 
the assurance of the Minister for Par- 
liamentary Affairs, I think we have to 
take him at his word. He will come 
in 5 or 10 minutes. 

SHRI G. C. BHATTACHARYA: 
Mr, Vice-Chairman, Sir, is it that the 
lunch hour is for the Minister and not 
for the Members? He may come out 
with anything. (Interruptions) Sir, 
you bear with us. 

THE VICE-CHAIRMAN (SHRI R. 
RAMAKRISHNANi): Please listen. 
Mr. Kaiyanasundaram raised this 
point and immediately afterwards he 
said that he had sent a word. No 
doubt, because a large number of 
speakers want to participate in the 
debate,... 

SHRI G. C. BHATTACHARYA: 
I have no objection to that. Please 
listen to me. I am not taking objec- 
tion to that. I am only saying about 
tha attitude, the attitude of the Gov- 
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ernment to the entire debate, how 
they are taking it. It is a question of 
approach. Are they serious about it? 
Are they not callous about it? Is it not 
an insult to the House and is it not 
an insult to the people of this coun- 
try that on the President's Address, 
which is a very valuable part of the 
proceeding, this should be then atti- 
tude? What is there about the lunch 
hour? Is it that the lunch hour is 
there for the Minister and not for the 
Members? 

SHRI KALPNATH RAI: He ahould 
not be allowed .  .  . 

THE VICE-CHAIRMAN (SHRl R. 
RAMA KRISHNAN): The point is 
that while I appreciate that there 
Bhould be a Minister, at least one ofi 
the Cabinet rank, I may tell you that 
the ruling party was also about ten 
minutes backsaying that there was not 
even one from the Opposition. SDo, 
like this, with both sides trading 
charges and counter-charges, it will 
not help iV> the conduct of the busi- 
ness of the House. (Interruptions) 
Your point is well taken. It is open 
to you to raise the point. The Minis- 
ter ha's give^ an assurance, you wait 
for ten minutes; and secondly Mr. 
Bhattacharya, there are a number of 
speakers and it was the consensus 
of the House that we should not have 
the luVich break today so that every- 
body will be enabled to participate 
on the debate on the President's 
Address. Therefore, kindly proceed 
with your speech. 

SHRI G. C. BHATTACHARYA: 
Yes. I am only saying it from the 
point of view of the attitude. Can it 
be equated with the responsibility of 
the Opposition Members to be present 
here? Has it ever happened? Is it 
equitable? After all, it is their policy 
which is being debated. The Oppo- 
sition will give its view-point and a 
reply will be given. The Opposition 
is not to reply. What ig the use of it 
if the Government do not care to 
listen to whatever is said by the Oppo- 
tion Members? They think that there 
is no need of Opposition, the Opposi- 

tion should not be taken seriously, so 
that they can come out with anything. 
Therefore, I only talk about the atti- 
tude. 

THE VICE-CHAIRMAN (SHRI R. 
RAMAKRISHNAN): I think the point 
will be well appreciated. 

SHRI G- C. BHATTACHARYA: You 
are the custodian. At least we should 
have some procedure... 

THE VICE-CHAIRMAN (SHRI R. 
RAMAKRISHNAN)- Please proceed 
with your speech. 

SHRI G. C. BHATTACHARYA: 
...to be followed. 

THE VICE-CHAIRMAN (SHRI R. 
RAMAKRISHNAN): Mr. Bhishma 
Narain Singh has come. That should 
satisfy you. 

SHRI G. C. BHATTACHARYA: Am 
I on mere formality? I am not. I 
  am only gaying about the attitude. 
My friend Mr. Bhishma Narain Singh 
is"a good friend. I am glad that he has 
come. It is all right. Sir, I condemn 
the attitude of the Government in 
taking the entire debate in such a cal- 
lous a"d non-serious manner and also 
insulting the House and the people of 
this country. 

THE VICE-CHAIRMAN (SHRI R. 
RAMAKRISHNAN,): Mr. Bhatta- 
charya, you have said what you want- 
ed to say. Now please proceed with 
your speech. 

SHRI G. C BHATTACHARYA; Mr. 
Vice-Chairman, Sir. I rise to oppose 
the Motion of Thanks on the Presi- 
dent's Address to the joint session. 
Sir, why I oppose it is first because 
this speech haa heen prepared and 
approved by the Government, the 
Cabinet, and the President had to read 
it and he read it. On that very day, 
as you know, my party and the Lok 
Dal boycotted it. On the very day 
when in thi* House the Address was 
being laid, I submitted   the reasons 
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for boycotting it. We gave various 
reasons. One oi the reasons was that 
the Governmen^ the Head ol the 
Government, in a foreign country had 
criticised the Head of the State, say- 
ing, "The President belongs to the 
Opposition". When the Head of the 
Government has denounced the Head 
of the State, in a foreign country, 
what is the use? What is the use of 
reading the speech, the policy state- 
ment, of that very Government which 
had condemned the Head of the State? 
Apart from that, the other reasons 
are that all aspects of parliamentary 
democracy are under attacked, maybe 
the election in Garhwal, Kerala and 
West Bengal, maybe the judiciary, 
maybe the freedom of the press, maybe 
the Government media: There were 
other points also including the econo- 
mic distress, the anti-labour activities, 
the NSA, the ESMA and other things. 
I will not go into all those things. 
But I am only pointing out the rea- 
sons for which we boycotted that 
speech. Of course, we have deep res- 
pect for the Head of the State which 
we said. But these were the conditions 
which compelled us to boycott. 

Now, Sir, the speech ls before the 
House, which was laid on the Table 
of the House on that very day. Sir, to 
Bay the least, this speech, this state- 
ment, is contrary to the reality of the 
situation. It does not reflecc the reality, 
of the situation both nationally and 
internationally. Therefore, there is no- 
think to thank. If the highest forum, 
Parliament is deprived of the reality 
of the situation from the Government 
side, what is there to thank? 

Take, for instance, the international 
affairs. What is happening in the 
international affairs both inside the 
country and outside Tt? The leader of 
the Government and others wiH pro- 
fess directly and indirectly that they 
are opposed to imperialism. They wiH 
profess that they are following a. 
policy of developing good relationship 
with the neighbouring countries. And 

in reality what is happening? These 
are very good words in theory But 
every policy announcement has to be 
tested on the touchstone, on the anvil, 
of what is really happening, on what 
is being done by the Government. 
What is happening? They say they are 
opposed to imperialism that it is the 
plank of the foreign policy We all 
welcome it. But let me tell you that 
you cannot have the policy o'f getting 
the IMF loan on the conditionalities 
on which you surrender your economic 
sovereignty and at the same time you 
maintain that you have political sove- 
reignty as well as your economic inde- 
pendence. 

Sir, it is well-known—nobody can 
at least debate or contradict this 
point—that if you have no economic 
independence, you cannot have poli- 
tical independence. And if you have 
no political independence how can you 
talk of anti-imperialism? What is hap- 
pening today? I immediately come to 
the Special Mention that I made to- 
day. The American Ambassador right 
here in Delhi while addressing the 
Press Club said yesterday: "We cannot 
guarantee that the most sophisticated 
and modern weapons, F-16s and other 
things, given to Pakistan will not be 
used against India." It has never hap- 
pened. He wants to threaten us, he 
wantg to intimidate us and that, too, 
on the soil of this country. We protes- 
ted. The Government protested. But 
the mightiest of imperialist powers 
just laughed at it. And their Ambassa- 
dor says "No guarantee". It means 
what j As far back as in June 1981 the 
Pakistan Government had emphatical- 
ly stated: "We do not fear any attack 
from the Soviet Unioti. We have no- 
thing against the Soviet Union", Still 
the Ambassador is saying, '"We are 
giving it without any guarantee be- 
cause it will be used against . the 
Soviet Union." Therefore, when I men- 
tioned it this morning. I said, your 
protest is nothing; nobody js taking 
it seriously., Even . Pakistan did not 
take your protest seriously. Now what 
has happened? Pakistan's   representa- 



 

tive in the UN Commission on Human 
Bights, Mr, Agha Hilary made a refe- 
rence to Kashmir.    He said;   Nothing 
doing Kashmir   Ts'outside the Simla 
Pact. This has never happened. Since 
the    Simla    Pact    waa  sighed,    no 
authority in Pakistan, not even their 
media, said that the    Kashmir    issue 
cannot be solved-within    the  frame- 
work of the Simla Pact. We did make 
a protest  against    Mr   Agha Hilaly's 
outburst, and  we postponed the visit 
of Mr. R.D.   Sathe to Pakistan.    But 
immediately after this    protest, they 
said:  "Nothing doing   No compromise 
on Kashmir. Mr. Hilaly is right.   We 
do not even recognise the Simla Pact 
so  far as  the Kashmir    question    is 
concerned."    So    is    this  your  fight 
against imperialism? Pakistan does not 
listen to you. And they have taken an 
extraordinary,   unprecedented      stand 
against you. And so is the case with 
the American Government. Therefore, 
you    cannot    have    anti-imperialism 
when    you are economically tied UP 
with imperialist  countries.    You    are 
going on giving them one concession 
after another an"rl dismantling all the 
safeguards to fight for self-reliance in 
this  country,  which is  the real fight 
against    imperialism.    Whatever   was 
built by late lamented Pandit Jawahar 
Lal Nehru in this country from 1947 
io 1964, all those structures are being 
dismantled, one by one) and still the 
President's    Address    will    say  that 
1981-82 was a year of further conso- 
lidation. I say, it is absolutely incor- 
rect. It was a year of further destruc- 
tion,  further reversal of all accepted 
policies  It is not an accident. It is all 
by design. « 

Mr. Vice-Chairman, Sir, when our 
Foreign Minister. Mr. Narasimha Rao, 
visited Pakistan last year, he came 
out with a new thesis that the coun- 
tries of South Asia constitute one 
separate group and the world is no 
more bipolar; it has become multi- 
polar. Immediately I wrote to him. 
I said: What do you mean? What is 
the common thing between you and 
trie countries of South Asia like Ceylon, 

Pakistan, Nepal and Bangladesh? The 
international climate fc now deterio- 
rating every day. There is cold    war 
and there is apprehension that     tlie 
cold war may burst into a hot war. 
There is now realignment of forces of 
those countries. Pakistan has become 
a part of American security conscious- 
ness.    So is Sri Lanka.   So is Nepal. 
So is Bangladesh.   Then, 2a the name 
of improving 0ur relationship    with 
the neighbouring countries—Mr.  Rao 
wrote to me—that     he is doing that. 
But actually by saying that he tried 
t0 upset the basic geo-political policies 
of this country and taking this country 
to the cold war—the imperialist geo- 
political strategy in South-East Asia 
is to make this country along     with 
other countries of South Asia a part 
of security consciousness of America. 
If this is your conduct, then how can 
you say that you are not surrendering 
your entire     foreign     policy tn the 
interests of America and still you are 
issuing statements condemning, about - 
Diego Garcia, etc. but in practice you 
are helping the     American security 
consciousness in this     sub-continent. 
Not only this.    They      are  claiming 
that our prestige has gone high     in 
foreign  countries.    Let  me say  one 
thitog.    It never happened, when our 
Foreign Minister went to Nepal, he 
was given an ultimatum in the morn- 
ing that by evening you will have to 
tell whether you recognise Nepal as 
a  zone  of peace,   apart  from     other 
countries,   Nepal   alone  as   a   zone  of 
peace.     Nobody could have done it 
  anywhere.    When I wrote to him, he 
said:   "I  do not  know".    But  it  has 
come in the newspapers and it did 
happen.    About  Bangladesh,  in  Bay 
of Bengal that islahd belongs to us, 
but they sent their gunboats, and you 
say your prestige has gone up. During 
those  days      these small     countries 
would show red eyes to us.    What is 
happening now? Pakistan—this is the 
latest  development.    Secondly,  today 
I must say that foreign affairs ig Bow 
intimately connected      with     image 
building of the leader of the Govern- 
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ment.   For    three    days    a crore of 
rupees have been spent on this New 
Delhi consultation.    What   has   hap- 
pened? It is a big failure, a total flop: 
Whatever unity we were having    in 
the Group     of 77, in     the    United 
Nations, that unity  is broken, there 
is now resentment, quite a big resent- 
ment. So what     was the use? Why 
could you not  do    anything in    the 
Group    of 77?      Was it     absolutely 
necessary to have    a sub-committee 
of the Group     of 77 by calling 44 
countries and show our differences to 
the entire world     and we could not 
agree on a      single    thing?      Many 
aspects have been    reopened.    What 
ever consensus   was   there before the 
New Delhi Consultations these diffe- 
rences have cropped up now in   the 
Delhi meeting.    This is the image a* 
the cost °i the  country's poor     tax- 
payer's      money.        This is what is 
happening... (time-bell      rings)    Sir, 
We have 2 hours 20 minutes and only 
Mr. Dinesh Goswami spoke for twenty 
minutes and perhaps one more spea- 
ker on Monday... 

THE VICE-CHAIRMAN (SHRl 
R. RAMAKRISHNAN); There are 31 
speakers and the Prime Minister is 
to reply on Monday at 4 o'clock... 

SHRI G- C. BHATTACHARYA: 
The Independents group was allotted 
2 hours 20 minutes... 

THE VICE-CHAIRMAN (SHRl 
R RAMAKRISHNAN): But there 
are nine members in the Independents 
group. 

SHRI G. C. BHATTACHARYA: 
Only after three days, one Indepen- 
dent, Mr. Goswami, has spoken. 
Today no other Independent Member 
will get a chance. 

THE VICE-CHAIRMAN (SHRI 
R. RAMAKRISHNAN): How can I 
accommodate all? 

SHRI G. C. BHATTACHARYA: 
You can give us our quota of time. 

THE VICE-CHAIRMAN tSttttl 
R RAMAKRISHNAN); Please con- 
clude, 

SHRI G. C. BHATTACHARYA: 
I was saying that this is all-out 
surrender to America. Never before 
have we surrendered so much as 
today. Never before our position 
with regard to our neighbours was so 
precarious as it is today. 

Now  I      come to      the  economic 
situation.    This is all interconnected. 
All these documents like the Econo- 
mic    Survey and   the   Address   give 
certain figures and say there 19 im- 
provement here, there'is improvement 
there, etc.   This     does not solve the 
problem.   What is our basic problem? 
After Independence Jawaharlal Nehru 
thought that we should opt for mixed 
economy system.    Then the country 
accepted democratic    socialism    with 
the dominance of public sector in our 
ecenomy, with the private sector     to 
fall in line.   Today even in the condi- 
tionalities     regarding IMF loan this 
Government has written to the   IMF 
Director that we will gradually give 
all concessions   to the private sector 
and multi-nationals.    So,  the policy 
of a dominant public sector has been 
given up.   Even core sector industries 
are now being     given to monopoly 
houses      and     multi-nationals    and 
MRTP  is being  given  a  go-by first 
in the name of IOO per cent   export 
and secondly in the name of increas- 
ing  production.    Do  you  think that 
Jawaharlal   Nehru   was   not   interes- 
ted   in   production?    Now   even   in 
the   capitalist   economy,   public   sec- 
tor     has     come     to     stay.     While 
wet   are    talking    of    socialism    and 
socialist   economy,     we   are   actual, 
ly    following    the    worst    capitalist 
policies.   People laugh at these figur- 
es that you have given.    By quoting 
these figures you say that pricea have 
come down,    wholesale   prices    have 
fallen.   People laugh  at them.     I do 
not know whether you or your family 
members go to    the    market to buy 
things.   We go and our family mem- 
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fcer* go to the market. And when we 
Mo to the market," we have to pay 
more and more every day. And the 
Government say that inflation is 
coming down and prices have come 
down1. You cannot mislead the coun- 
try by publishing these figures. What 
you are actually doing is to change 
the basic policies accepted by the 
nation long ago. How do you say 
that things are looking up and the 
country is on its path of consolidation 
and growth? Is market economy the 
.solution of the present-day problems 
iso far ac developing countries are 
concerned? Certainly thia Govern- 
ment have no mandate of the people 
to change the accepted policies. You 
cannot opt or market economy or 
laissez-faire policy. But you are 
opening your womb to multi-nationals 
and monopolists. You wiH have to 
see the basic things. You are making 
fundamental and basic changes i*i the 
accepted policies. It was Jawaharlal 
Nehru, who really gave the industrial 
base to this country. It was he who 
gave self-reliance to this country. It 
was he who launched a^i onslaught 
on the imperialists. How do you 
propose to follow those policies by al- 
tering the basic policies? Therefore, 
on the economic front there is total 
reversal of all accepted policies. You 
are following anti-people policies and, 
therefore, the miseries of the people 
are increasing. Monopolist and 
multi-nationals are being encouraged. 

Sir, about the IMP loan, much has 
been told. But I am of the view— 
there are many othera also who share 
this view—that the IMF loan, which 
has been accepted on the conditions or 
coriditionalities by this Govern- 
ment, is the cause of all these things 
and it is a total fall-out and all these 
things are coming because of that 
only. One is intimately connected 
with the other. Now, what have you 
dong to suppress the growing discon- 
tent of the people? You have enact- 
ed the NSA and the ESMA. On the 
19th of January,    when    everythln!g 

was peaceful unprecedented repres- 
sion was let loose on the working class 
and the other common people. That 
led to arrests, firing, lathi-charge, 
victimisation, etc. Such things did 
not take place before in independent 
India. Although there was an assu- 
rance that this NSA and ESMA would 
not be used against the working class, 
they used them. They will have to 
use them because they are changing 
their policies. When they are chang- 
ing thejr policies, they will have to 
do this and they will have to follow 
the authoritarian and dictatorial lines 
for suppressing the common people's 
discontent. They did this although 
that day the people remained peace- 
ful. Therefore, I say that you are 
radically changing the policies. When 
you are following such policies and 
when you are coming out with these 
measures, then you have n'o option 
but to follow the dictatorial and au- 
thoritarian line and you have no option 
but to establish a dictatorial and 
authoritarian regime. And, Sir, things 
have already started in that direc- 
tion. It (has started ^h the talk 
of a presidential system of govern- 
ment. Although there i3 some sort ot 
vagueness about it, the fact is that 
there is a constant attempt and there 
ia full preparation for changing the 
present parliamentary form of govern- 
ment into a presidential form of gor- 
ernment. 

SHRI M. R. KRISHNA (Andhra 
Pradesh):; Why are vou afraid? 

SHRI G- C. BHATTACHARYA! 
When it comea you will have to vote 
for it or you will come to this side. 
Mr. Krishna, I know you are a sensi- 
ble person and i know you will not 
vote for it. Sir, it ls being said that 
in the Law Ministry, there is a Jo3n* 
Secretary, a person1 who was the 
emergency lawyer of the ruling, party 
—I do not want to name liim—who iM 
working, and some otherj also are 
working, overnight to finalise *b& 
document in this connection. I thiaM 
the Prim* Minister, when this questiew 
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v/As put to her, did pot say anything 
and. she haa not denied it also.   She 
was saying this and that.   But she has 
not denied.   Therefore, I ggy that the 
talk of change of system i^ there. Not 
only that.   It ^ showing itself in their 
attack on the judiciary.   Whit is thi* 
Law Commission     doing now?    The 
Law Commission haa come out with 
& questionnaire now and they    have 
put many questions.   With these qu»- 
tions they have prepared this ques- 
tionnaire and they have been    issued 
surreptitiously.      (Time     Bell rings). 
That only showa that the only safegua- 
rd that is there, that is, the judiciary 
ig going to be destroyed and they want 
to dismantle the judiciary by suppres- 
sing the Supreme Court.   That ig why 
I am sayiag that there is   an. attack 
which is going on on the judiciary. 
Parliament ig being denigrated and ia 
being made absolutely ineffective.    I 
have written  to the     Parliamentary 
Affairs Minister giving the reasons for 
my views.   But I wag not even favour- 
ed with a reply. Now, Sir, comes the 
question of the Press,,    Even though 
the Press is hundred   per   cent with 
them, the Prime Minister says that the 
Press is the Opposition in this coun- 
try.   They attack the Press like this. 
There ia an attack on the  Press; there 
ig an attack on Parliament; and   there 
is an attack   on the    judiciary.    AU 
these things show that they are pro- 
ceeding towards a dictatorial, totalita- 
rian and authoritarian rule. 

THE MINISTER OF INFORMA- 
TION AND BROADCASTING (SHRI 
VASANT SATHE): Sir, I want to 
make one thing, clear. The honour- 
able Member says that the Prime Mi- 
nister has attacked the Press. Never- 
theless she has said that it ia only a 
section that act3 as the Opposition, 
That was clarified. Even in the gene- 
ral body meeting it waa mentioned. 
My friend slightly is changing it and 
keeps on saying that, saying a thing 
which i3 not true and is creating mis- 
understanding. No ^ne has genera- 
lised the Press as a whole.    She has 

said that only a section, a certain sec- 
tion of the Press is wanting to play the 
role of the Opposition. That is what 
she has said. Now, if he takes it out 
of context and says like this, it is not 
correct. 

SHRI G. C. BHATTACHARYA: 
Sir, he is the Information Minister and 
he can come but with any explana- 
tion. But there a»e people in the coun- 
try and there are many othera who 
ar* not m the government and they 
have understood you and they are 

realising your attitude because of 
your day-to-day activities and your 
attidute. She has come out with her 
real attitude and even some opposi- 
tion to her in the Press cannot be 
tolerated.   Such ja the%attitude. 

THE VICE-CHAIRMAN (SHRl R. 
RAMAKRISHNAN): Mr. Bhatta- 
charya, do you know that a lie repeat- 
ed a hundred times will not become 
the truth7 

SHRI G. C. BHATTACHARYA: 
No, Sir; their philosophy is the other 
way about. A lie repeated several 
times becomes a reality. fInterrup- 
tions) . 

SHRI VASANT SATHE; It is said 
that a lie repeated a hundred times 
might become the reality. (Interrup- 
tions) . 

SHRI G. C BHATTACHARYA: 
There you are. We know you are 
Mrs. Gandhi's Minister. So you act 
in any way because you have the 
media. You saw this morning how 
the name of a person who wag not 
present in the House waa announced 
on the TV as having put a question 
and   ...   (Interruptions). 
SHRI VASANT SATHE; There also 

he ig wrong. Doordarshan said that 
these persons had raised the issue by 
giving the notice. That name was 
there. That is the meaning. It does 
not mean that he is physically present, 
j Dont try to have hullabaloo about 
I    everything.   
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SHRI G. C. BHATTACHARYA: 
You can g0 through the proceedings. 
You can come out with anything. 
When the issue was raised, Deputy 
Chairman disapproved of the whole 
thing. 

THE VICE-CHAIRMAN (SHRI R. 
RAMAKRISHNAN): This is not re- 
levant. (Interruptions) Please con- 
clude now. 

SHRI  G.     C.     BHATTACHARYA: 
Now I am coming to the concluding 
portion.    Sir, the President's Address 
gives a call for cooperation for "the 
good of the nation"—'thig is the objec- 
tive for      which     we must learn to 
cooperate.   This is the call given. Sir, 
We are ready to cooperate, to uphold 
the accepted policies,    policies which 
will advance the cause of peace, which 
will advance the interests of the poor 
and   the  down-trodden  people.    But 
can anybody call the opposition and 
the people of this country to co-ope- 
rate  to     establish  an     authoritarian 
regime, to attack the    Judiciary, to 
denigrate' parliament,   to   attack  the 
Press,  to  give  up     self-reliance,  to 
give  concessions  to   monopolists   and 
multi-nationals  and  surrender  before 
the imperialists?    Are we to coope- 
rate on that?    Should we co-operate 
by accepting the IMF Loan with such 
conditions?    Co-operation *or  what? 
I ask you. You come out with a con- 
crete proposal     that     these are  the 
areas  where     cooperation  is  needed, 
that  these   are  really  the  areas  and 
policieg which  do  advance the  cause 
of peace and the poor    people's in- 
terests in1 this country.    There every- 
body will cooperate. But in the name 
of cooperation you are ... (Time Bell 
rings)     You are making a total sell- 
out of this country t0 the imperialisl 
iforces  and  to     muUji-nationafsi fend 
also monopolists. 

Thank you very much. 
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SHRI M. R. APPAROW (Andhra 

Pradesh): Mr. Vice Chairman, be- 
fore I begin, I want to congratulate 
you on your occupying such a high 
position. 

Sir, the President in his Address 
has mentioned of the various achieve- 
ment of the Government. Nobody 
has ever claimed that we have solved 
all problems. We have no doubt 
solved many problems and some 
others are still t0 be solved. Two 
friendg g0 tp a shop and seeing a 
water tank one friend sayg it is 3|4th 
full ana the other friend says, no ,it 
is l/4th Empty; and both are correct. 

Our main achievement ig to be 
able to become self-sufficient in food 
supply—not only self-sufficient, we 
are event able to export some of the 
foodgrains. Thig itself ia a hig 
achievement. And about 80 per cent 
of our other essential requirementg we 



 

are able to produce ourselves. No 
country in the world can be self- 
sufficient cent per cent. ScTwe can 
legitimately take credit for this ac- 
hievement. That is why, in1 his open- 
ing remark, Dr. Zakaria said that we 
are ready for the take-off stage. In 
these circumstances, j think any 
country or any Government in the 
world can feel satisfied that these are 
enough achievements to Be proud of. 

t • 
Coming to figures, Sir, let me say 
that we have brought nearly 200 mil- 
lion people.0f our population above 
the poverty lirie. The Sixth Plan 
envisages further lifting of quite a 
number—nearly 15 million house 
holds—from fcelow the poverty line. 
Our country now occupies thfrd place 
in the scientific an(j technical man- 
power and tenth place in industrial 
and. technological power and also 
fourth place almost in military 
powers. All this has been achieved 
under a democratic set-up. Our 
Prime Minister has said many times 
that we are not going to change our 
system into presidential form or dicta- 
torial form of government. She has 
said it many times and I don't think 
anybody need have any doubt about 
it. 

Of course, the greatest thing that 
worries us today is inflation. How to 
control it, is a very important matter 
to consider. Inflation can only be 
contorlled by more production. 
Without production, it i3 not possible 
t0 control inflation. That is ^hy, our 
Prime Minister hag formulated the 
new revised 2j0-point programme in 
order t0 achieve growth, stability, 
equity with social justice. Here I 
would like to quote some figures. 
During the period April 1981 to Janu- 
ary 1982, power generation increased 
hy 11 per cent, coal production 
increased by 11 per cent, goods traffic 
increased t>y 14 per cent, steel pro- 
duction increased by 19 per cent, 
cement production increased by 15 per 

cent, nitrogenous    fertilizera produc- 
tion increased by 51     per cent and 
crude petroleum by 61 per cent and 
petroleum products  by   18 per cent. 
Within  ten years'  time,  we hope to 
become self-sufficient even     in pet- 
roleum  and     crude oil     production. 
There  are     proposals for new steel 
plantg to be completed     as early aa 
possible, at Paradip and Visakhapat- 
nam. To make the country con- 
3 P.M.    centrate  as    production    this 
year,  1982, has been declared 
as Productivity Year. As I said before, 
there has been increase in agricultural 
production and the foodgrains produc- 
tion this year has been of the order of 
132 million tonnes, the sugarcane pro- 
duction has been of the order of 180 
million tonnes and so on. A National 
Water   Development   Agency  will   be 
established soon to develop a national 
water grid so that the water resources 
in all our rivers can be harnessed and 
additional  acreage   be  brought  under 
irrigation. For controlling inflation, as 
I "said before,  there should be better 
capacity  utilisation,   there  should   be 
strengthening of the public distribu- 
tion system, there should be also fiscal 
and monetary    discipline    and there 
should  be control  on the  anti-social 
elements.    Efforts are being made in 
this regard.   The rate of inflation, as 
measured by the     Wholesale     Price 
Index ha3 come down    from 22 per 
cent in January to  14 per cent.  On 
account  of  the   deteriorating  balance 
of payments situation, because of the 
abnormal rise in oil prices and also 
increase in  the   defence  expenditure 
we had to borrow 'from the IMF and 
in answer to criticism3    which have 
been made in this regard, it hag been 
made quite clear both by the Prime 
Minister as well' as by the     Finance 
Minister that    there  are no     strings 
attached  to  this loan  which are de- 
meaning to our national     honour or 
prestige. 

Sir, a series of measures have been 
taken to promote exports and export*- 
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have increased by 15 per cent im 
April—November 1981. An Export- 
Import Bank has also been 
established. The revised twenty- 
point programme, as I said before, is 
intended to give dynamism to key 
social and economic programmes. And 
through the Integrated Rural Deve- 
lopment programme, through the sub- 
plans for the Scheduled Castea and 
the Scheduled Tribes, through the 
filum clearance programme and 
through the programme of allotment 
oj nous© sites to the rural poor fami- 
lies, we have been able to give a good 
helping hand to the down-trodden- 
poor people. 

Public sector has also been showing 
good improvement and the public sec- 
tor Ig now occupying a commanding 
position in our economy. 

The most important aspect is popu- 
lation control. This cannot be over- 
emphasised. Our aim is to bring 
down the birth rate to 21 per thousand 
and the death rate to 9 per thousand 
by thg end of the Century. To pro- 
vide elementary education for all 
children, to bring down the drop-out 
rate and to provide literacy to all 
adult illiterates, all efforts are being 
concentrated. Non-formal education, 
introducing technical and vocational 
content in higher education and the 
reform of curriculum! are being pur- 
sued. 

In science and technology^ as we 
ali know, much headway has been 
made. In the field of space technology 
and communications, Rohini, Arya- 
bhata and Bhaskara-II, the earth 
observation satellite, speak of the 
skill of our technologists and space 
scientists. One of the serious prob- 
lems ia unemployment among our 
scientists and technical personnel. To 
improve the situation, a Science and 
Technology Entrepreneurship Deve- 
lopment Board i8 being established. 
Efforts are also under way *or finding 
and utilising alternative sources of 
energy like solar power, bio-mass 
energy, hydel energy, thermal energy 
and nuclear energy to reduce, "to some 

extent, our dependence on conven- 
tional source Of energy, like oil. In 
the field of ocean science and techno- 
logy, the recent expedition to Antar- 
tica has been successfully accomplish- 
ed and this ig a great tribute to our 
scientific capacity. 

The problem of law and order is 
there. The Government is eerioualy 
concerned about the outrages com- 
mitted against the Scheduled Caste*, 
the Scheduled Tribes and other weak- 
er sections. In this regard, the whole 
nation should bend its energies to fight 
these anti-social forces. Also, their 
economic and social development 
should be pursued with vigour and 
urgency. The Government is fully 
alive to the situation and the 
Prime Minister has been constantly 
emphasising on this aspect. The num- 
ber Of manday6 l°st ^ue to strikes, 
gherao9 etc. have considerably been 
reduced    more    than    ever    before. 

The international situation ia fast 
deteriorating. Our Government is 
alert about it. We are pursuing with 
energy and foresight both military 
and peace efforts. I hope the major 
military powers will realise the futi- 
lity of confrontation an^. war in these 
days of nuclear bombs thermonuclear 
annihilation bombs nobody wing and 
everybody i& annihilated in the event 
of war. But in the meantime, we can- 
not but divert precious resources 
towards military       preparedness 
and defence consideration. Our 
President, our Prime Minister 
and the External Affaira Minister 
have achieved a great deal on the 
diplomatic front Their visita to vari- 
ous countries Of the world and the 
visit 0f the Chinegg Foreign Minister 
and going of our official delegation to 
Beijing the visit of Pakistan Foreign 
Minister and a dialogue with Wm 
about no-war pact, are all great ad- 
vances made on the diplomatic front. 
I congratulate our President, our 
Prime Minister and the External 
Affairs Minister. Our Prime Minister 
is pursuing with vigour and energy 
the non-aligned movement. She parti- 
cipated in the dialogue between deve- 
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loped and developing countries at 
Melbourne and at Cancun. The South- 
South consultations held recently 
added new dimensions to the non- 
aligned movement. We have to pay 
more attention also to international 
understanding, tourism and other in- 
ternational problems. 

No doubt_ we want more money 
allotted to various projects. The 
other day hon. Piloo Mody said that 
we want Rs. 20,000 crores and not 
Rs. 6000 crores as the provision 'for 
Railway Plan. All of us would: like 
to have get Rs. 20,000 crores allotted, 
but the constraint of resources is 
there. So, it is hot possible Whatever 
is possible is being done. 

I conclude by saying that we have 
achieved much and we have to achieve 
more by pursuing with vigour and 
enthusiasm the twenty-point program- 
me and the Sixth Plan ln the year of 
productivity. 

I support the resolution moved by 
Dr. Rafiq Zakaria. 

SHRI SWAMI DINESH CHANDRA 
(Rajasthan); Mr. Vice-Chairman, Sir. 
I rise to support the Motion of Thanks 
moved by Dr. Zakaria. It ig so satis- 
fying, so heartening to note that our 
country under the able leadership of 
the Prime Minister has made progress 
all round. The health Of our economy 
has improved. We have made specta- 
cular improvement in the field of 
agriculture, where the food production 
is likely to exceed the previous record 
level of 132 million tonnes. The Presi- 
dential Speech concluded with a call 
to the hon. Members of Parliament to 
rise to the occasion. Sir, T would like 
to quote the last para of the presiden- 
tial Speech and I quote: 

"Hon. Members, the world ig passing 
through difficult times. Our own 
problems are not inconsiderable. 
Fortunately we are a nation imbued 
with a sense Of purpose. Our people 
have also shown commendable capa- 
city to rally together in moments of 
challenge.   Political differences   are 

bound to exist in a democracy 
which guarantees freedom of opinion 
and organisation. But differences 
should not degenerate into discord. 
The good of the nation is an objec- 
tive for which we must learn to 
cooperate, transcending disputes. We 
have the, strength and the resources 
to move forward speedily. The first 
two yearfi of the Sixth Plan were 
years of consolidation. Let us now 
use this strength.to make the next 
three years of the Plan, years of a 
march forward." 

Now, Sir, jthe trend of discussion that 
we have all witnessed in the House 
is not in consonance with the Presi- 
dential call. 

Negativeness ig writ large Qn the 
criticism advanced by the Oppo- 
sition parties and the constructive 
approach is absolutely absent. Sir, 
the Opposition parties have one ad- 
mirable quality in common—that is 
concentration on the trivial. The 
speeches made by the leaders of the 
Opposition make it abundantly clear 
that they are in an anaemic condition 
for fear of extinction. They are frus- 
trated. They feel utterly hopeless 
and are completely incompetent. They 
are suffering from this miserable 
plight because they find themselves 
unsuccessful to measure up ' to the 
great leadership of the hon. Prime 
Minister. Their discomfort arises 
from the fact of their failure to judge 
and understand the role of an indivi- 
dual in a particular historical context. 

Sir, this country has witnessed three 
distinct phases led by three different 
personalities who imbibed the aspira- 
tions of the respective phases and 
who, by their wisdom, identified them- 
selves with national objectives and 
aspirations. The freedom movement. 
as we all know, was led by Mahatma 
Gandhi. He too had his detractors 
anjj critics. Pandit Nehru shaped a 
newly born India by laying the founda- 
tion1 of policies which would generate a 
new socio-economic order and by pro- 
jecting it as a nation which will help 
in building a new world order capable 
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of fostering peace and understanding. 
Then it fell on the present Prime 
Minister to rise with her 20.-Point 
Programme to build a new> modern 
and prosperous India. Her programme 
caught the imagination of the people 
and they gave her a massive mandate 
because she echoed the heart-beats of 
the people of this country. The peo- 
ple of this country helped her to im- 
plement this programme with their 
overwhelming support with faith and 
trust. She has revised this 20,-Point 
Programme to meet the changing 
needs of the people. She keeps on 
reflecting the aspirations of the people 
of this country and thus commands 
vast support from all corners. 

T would like to tell my friends on 
the Opposition benches that the hon. 
Prime Minister is not a time-serving 
politician, depending on her followers 
or sychophants, as they would like to 
see. She is not only a leader of the 
party or the Government but she is 
a leader of the people o'f this country. 
She is a leader of the historic age in 
which we live in. The people of this 
country have seen the contrast when 
various distractions combined together 
and when she was not leading 
the     country     for some     time. 
Nature saved us from disaster. This 
unfortunate situation bounced back 
and the people of this country again 
gave her a massive mandate and their 
massive support. She is back again 
on the task of building up a prosper- 
ous and new India. 

The 20-Point Programme is not a 
State document. It is a manifesto of 
this cauntry because in this program- 
me, she articulates and formulates the 
heart-beats of her countrymen. This 
situation ha« completely demoralised 
the Opposition and they feel them- 
selves politically insolvent. By their 
performance in this House they have 
demonstrated that they are denuded of 
the capacity to impart a direction and 
t0 lead. They lack commitment and 
genuine dedication to the common 
weal. Imagine the Janata leaders, 
.addicted to power, making a frantic 
bid to retrieve their lost glory!    Un- 

savoury bickerings caused the down- 
fall of the Janata Party. Thi^ is an 
episode which the people of thi^ coun- 
try wiH find difficult to forget. 

SHRI SYED SHAHABUDDIN 
(Bihar): We were there for three year3 
only and we were addicted. They 
were there for 30 years and they did 
not get addicted. 

SHRI SWAMI DINESH CHANDRA: 
Please do not interrupt. 

SHRI SYED SHAHABUDDIN; But 
why are you attacking the party? 

SHRI SWAMI DINESH CHANDRA: 
Why should we not attack? This is 
what you have been doing all these 
days. 

They pulled it down because they 
did not understand what is power, its 
logic and *he obligations it imposed 
on them. I am sorry to say that the 
Opposition parties are in a state of 
fragmentation. 

The BJP, which is an epitome of 
communal chauvinism and pro-impe- 
rialist forces, did not feel shy in pro- 
claiming that they will strive for 
Gandhian socialism which the RSS 
boys do not understand. What a 
shameless attempt to acquire respect- 
ability in politics dishonest means 
to attract votes! But, Sir, it i3 a pity 
that they do not understand that the 
people of this country posses robust 
commonsense and they cannot be hood- 
winked or deluded by such 
declarations. 

The Marxists have a bleak future 
was vivid from the five-day conclave 
held at Vijayawada, The Vijayawada 
meet, for all intents and purposes, was 
a non-event where the ageing and 
ailing leaders were grappling with the 
problems of their organisation and 
were unable to provide any solutions 
to them. Complexities of the Indian 
situation Jbave taken out the Marxists 
out of their depths and left them 
groping. Confusion in the various 
shades of communism itself     i3 self 
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confusing. The wind has gone comple- 
tely out of the Marxit brand 0j socia- 
lism—as they call it—after the Prime 
Minister imbibed the socialistic aspira- 
tions of the people of this country by 
announcing socialistic programmes. In 
its effort to survive as a political party 
it has become more of a regional 
party, and the CPI is playing second 
fiddle everywhere. 

We are every day witnessing the 
drama of opposition unity. Every 
slay we are seeing it in the newspapers. 

SHRIMATI KANAK MUKHERJEE 
(West Bengal); Is it relevant. Sir? 

SHRI SWAMI DINESH CHANDRA: 
It is relevant. It is very much ger- 
mane to discussion. (Interruptions) ... 

The Lok Dal chief symbolises 
thg tragi-comedy o'f the unity moves. 
What is this drama, after all? This 
drama is intended to bring together 
the warriors °f varying aspirations to 
l>ool their muscles to dislodge the 
Prime Minister. It is a pitjt that 
they do not understand that the great 
Prime Minister, Shrimati Indira 
Gandha, does not rule thig country by 
muscle power but by brain and so 
there is no match_ Now, Sir, this 
drama is bound to end up in a fiasco 
and the main actors of this drama are 
more an object of pity rather than 
envy. 

I am hoping against hope that 
honourable Members of this House 
will realise their limited role W the 
present historical context and play 
their role more positively, keeping in 
with the spirit of the Presidential 
oration and make purposeful contri- 
bution to the debate. This is only 
possible if they forget that Shrimati 
Indira Gandhi ig their enemy number 
one and learn and realise that she is 
Leader Number One of this country, 
and they should co-operate with her 
in building up a strong and prosperous 
India. 

Thank you, Sir.  
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I quote; 

"I. am directed to say that the 
Chief Minister of Orissa will be 
visiting different areas of Maytir- 
bhanj, Dhan Kanal, Puri an^ Gan- 
jam districts on 12th and 13th Feb- 
ruary, 1982. The Chief Minister 
and Shri Rajiv Gandhi, M. P. will 
be addressing several public meet- 
ings and attending various public 
functions as per the programme en- 
closed. 

"Adequate security and crowd 
control arrangements may be made 
at places of public engagements and 
at places of halt. An assessment 
should be made of the likely 
strength of audience at various 
places Of engagements. Security ar- 
rangements should be commensu- 
rate with such assessment and anti- 
cipated  security hazards  if any. 

"Security arrangements may in- 
clude construction of rostrums, 
barricadeg at meeting places and on 
road side according to requirements, 
lighting arrangements at places 
where there are engagements after 
such etc. Chief Minister and Shri 
Gandhi. M. P- would be travelling to 
a large number of P^ces by helicop- 
ter Helipads should be kept ready at 
such places." 

 

He was very wise in    choosing    his
mother. 
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SHBI SHRIDHAR WASUDEO 

DHABE (Maharashtra); Mr. Vice- 
Chairman, Sir, the President's 
Address is most disappointing. It 
only gives statistic but no direction 
and no policy which will help the 
common man of India. If te Indian 
democracy is to be successful, both 
the ruling party and the Opposition 
'will have to play the game properly. 
In parliamentary democracy, the 
Opposition is also an integral part of 
the legislature. Majority rule is an 
accepted principle, but the existence 
of an ever-alert, efficient and pur- 
poseful Opposition ig a "must" for 
democratic institutions. Unfortunately 
efforts are being made to browbeat 
the judiciary and encourage defec- 
tions and use unfair methods to be in 
power. The examples are Kerala 
and Assam. There is n0 consultation 
with fhe Opposition, nc-r i3 there any 
attempt to reconcile the differences. 
K was said just now from the benches 

of the ruling party that the revised 
20-point programme is a people's 
programme. This Government has 
not cared even to consult the Opposi- 
tion leaders, trade unions or other 
sections of tfie people before formu- 
lating the programme. And then 
they say that because the ruling party 
has made the programme, it is a 
people's programme. It is a misno- 
mer. (Interruptions) I am told that 
the Prime Minister has not consulted 
even her own party. It is their inter- 
nal matter. When the Prime Minister 
gives a programme, I presume that 
she must have consulted the party. 
The failure of the Government is 
colossal on the economic front. It is 
stated in this Address that inflation 
has gone down by 2.8 per cent. But 
if you calculate the total inflation for 
the last three years, what does it 
come to? It was 22.2 per cent in 1980, 
14.8 per cent on the 10th January, 
1981 and 6.9 per cent in January 1982. 
If you calculate the total, the whole 
burden which is on the people, now 
groaning under high prices, is 43.9 
per cent. Therefore, the claim of the 
Government that inflation has come 
down is meaningless and only meant 
to cover up their failures. Otherwise 
why is the Government required to 
pay four instalments of dearness 
allowance to Central Government 
employees? That is because the con- 
sumer price index has gc4ie up. I 
would like to appeal to the Govern- 
ment to immediately pay the dearness 
allowance instalments to Central 
Government employees and totally 
stop this talk of wage-freeze if they 
really want co-operation of the 
working class. What is the position 
in regard to the consumer price 
index? The consumer price index in 
1979 was 365. In 1980 it was 406. It 
was 439 in 1981. And still it is going 
up. It means that the prices have 
gone up|bv at least 40 per cent in1 the 
last two years. Therefore, Sir, to say 
that inflation has gone down, that the 
prices have come down, is only to be- 
fool the people of this country. No- 
body ia 'going to be befooled by this 
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statement of the Government. 
But the biggest failure of the 
Government is the total collapse of 
the industrial relations machinery. 
For 40 years, right from 1940, India 
has adopted a pattern on the lihes of 
the ILO—the Indian Labour Confer- 
ence. From 1940 onwards, regular 
meetings were held. A standing com- 
mittee on labour was also constituted. 
This tripartite system was very much 
appreciated, was very much hursed 
by Pandit Jawaharlal Nehru. But the 
last conference that was held in 
this country was on the 23rd and 24th 
of October, 1971. In the last Emer- 
gency the tripartite labour conference 
was the first victim. When t'ne Gov- 
ernment had massive majority, they 
•ot consult the working class 
Legislations were brought in without 
any consultation between the Gov- 
ernment and the representatives of 
labour. Now again the same show of 
the last Emergency continues and no 
attempt is made to set things right. 
Unless the labour is consulted, you 
calmot take their cooperation for 
granted. All this talk of production 
and productivity will be a flop if 
there is no cooperation from the 
trade unions, from the working class. 
Even during the Janata regime during 
1978-79. as you already know, when 
the Industrial Relations Bill was 
brought, no consultation was done 
with labour. That was one of the 
reasons why they fought it tooth and 
nail and opposed it in a big rally at 
Boat Club ai October, 1980. Mr. 
Anjaiah who lost his Chief Minister- 
ship now, wanted to call a tripartite 
mpptini? in October 1980 hut that 
meeting did not materialise. There- 
fore, if at all the Government wants 
this indusrial relations "machinery to 
be successful, the first thing they will 
have to do is to create confidence in 
the working class. What is the 
position? The Information & Broad- 
casting Minister is here. All wrohg 
and false statements were given on 
the radio that the strike of 19th 
January was a flop.   Statements were 

given     only of     those     who were 
opposing the strike.   The major trade 
unions Passing resolutions 

supporting the strike did not 
figure anywhere in the media. 
It was said on the radio that the 
strike was a flop and there was no 
support. When we asked information 
from the Government on the 25th 
February here, the Home Minister 
said, we have still to collect informa- 
tion from th» various States as to 
how many strikes took place how 
many workers were participated hi 
them, how many of them were dis- 
missed and how many suspended. 
Even today the Government i3 not 
in a position t0 give the figures all 
over India as to who took part in the 
strike, who was suspended or who 
was dismissed, though statements 
have been made that they will be 
deprived of wages not of one day 
but of eight days if anybody went 
on strike. Even some Governments 
like that of Bihar issued shoot-at- 
sight orders. A political colour was 
given to the whole thing. The Gov- 
ernment had no information at all; 
merely a political propaganda has 
been made out of nothing. Being 
associated with national compaign 
Committee of the Trade Unions I am 
sorry to find that Government should 
say that it was politically motivated. 
The Information dt Broadcasting 
Minister may not agree to it. But 
thirteen demands were there. They 
were not made today. They were 
made on 4-6-1981 at the National 
Convention at Bombay. Not a single 
demand out of them is of a political 
nature. The demands were for 
bonus, for gratuity, for strengthening 
public distribution system etc. that 
an effective industrial law should be 
framed, job security and wages com- 
mensurate with the job for agricul- 
tural workers. There was also a 
demand that the National Security 
Act and the Maintenance of Essential 
Services Act should be withdrawn. 
There was nothing political. And the 
call was given after two demonstra- 



135 Motion of Thanks       [RAJYA SABHA]    on President's Address    136 

[Shri Shridhar Wasudeo Dhabe] 
tions, 17th August and 23rd Novem- 
ber 1981. I have raised the question 
in Rajya Sabha on 24th about this 
massive demonstration and joint 
charter of demands asking the Gov- 
ernment to start a dialogue but the 
Government had no time to start a 
dialogue and to discuss with them 
till January when the Prime Minister 
said about few days before the 
strike took place that it was politi- 
cally motivated. If that was politi- 
cally motivated, then is not the 
strike—Jammu Bandh—organised by 
the Congress (I) Party in Jammu 
and Kashmir on 20-2-1982, the open, 
ing day of this session, politically 
motivated? Therefore by condemning 
the strike and calling it politically 
motivated and by saying you cannot 
negotiate with the labour, the pro- 
blem is not going to be solved. It 
will not help the Government either. 
If labour is treated like this, will 
they produce more this year? 

What is the strike 'gorng on in 
Bombay? I was pained t0 hear our 
Labour Minister, Mr. Azad, saying 
that he will not discuss with the 
workers because the agreement signed 
toy the recognised union is valid 
till 1984 and under the Industrial 
Relations Act settlement is not possi- 
ble. I do not think he knows the 
Act. Section 73 of the Act provides 
that notwithstanding anything con- 
tained in the provisions of the Act, 
if there is very serious disorder, and 
if there is no other means of resolv- 
ing the crisis and if the situation has 
undergone a change the Government 
can discuss the matter and refer the 
matter to adjudication. Why s not 
the issue referred to adjudication? 
There was the case of the LIC agree- 
ment which was signed by the 
Finance Minister and the Labour 
Minister in 1974. There was the case 
of Bharat Heavy Electrical Limited 
agreement. Tha Government came 
with  a/i    Ordinance    to reduce    the 

wages and bonus of the LIG 
employees. But in the case of Bom- 
bay textile workers the Government 
is taking a technical plea. I take thia 
opportunity to appeal to the Gov- 
ernment that even now it is not too 
late and they should not stand on 
prestige on the matter of settling the 
dispute. In Bombay employees are 
paid Rs. 1000 but textile workers 
Rs. 600/P.M. and what is the basic 
wage? What is the textile award? 
Mere Rs. 4)0 P.M. This is one of their 
demands. If the Governmeat want 
to do anything in the matter first of 
ali they must develop healthy indus- 
trial relations and revive the Indian 
Labour conference and they should 
take labour into confidence. Other- 
wise, no Plan, however good it is, will 
succeed. 

Only two points more. What is 
the position of land reform? It haa 
been stated in the Sixth Plan that 
Andhra Pradesh, Bihar, Tamil Nadu; 
Haryana £Aid Punjab have not ac- 
cepted the guidelines for enforcing 
the Land Ceiling Act. Nothing is 
stated in the President's Address 
about this. It is stated in the Sixth 
Plan that fee total land which is 
available for distribution is 9.55 
mil l ion  (?) hectares. It has been a 
commitment that this land will be 
distributed within a period of 2 
years from 1980. But under the 
so.called 20 point programme this 
period has been extended till 1985. 
Then what about land records? It 
hag been stated that it was to he 
distributed under the Sixth Plan be- 
fore 1982. Now they will be com- 
pleting it by 1985. Similarly, there 
was provision for restoration of land 
to tribals^ This programme which 
was in the first 20 point programme 
is now completely dropped. So, there 
is no programme for giving land to 
tribal people. And, therefore, Sir; 
to aay that we are doing much for 
the poor people and the landless 
people,  that we have improved pro- 
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grammes and that it is a very big 
charter and all that, js liot correct. 
I would like this matter to, be exa- 
mined thoroughly and if the program- 
me is to be executed properly and 
made a success then it is very essen- 
tial that the programme of land 
reforms has to (be implemented 
expeditiously. (Time Bell rings). As 
the Planning Commission has said, 
Sir, V10 record production is possi- 
ble without the implementation of 
land reforms. 

Then, Sir, I would only like to 
say that we are in an era when 
the values of democratic life are 
not followed. Ruling party leaders 
do not want the Opposition to 
function; they do not want demo- 
cracy to function independently; 
and they do not want democracy to 
function in a way which would be 
useful to the people of the Iand; and 
they do not make a distinction bet- 
ween the government and the party. 
Slowly and steadily, authoritaria- 
nism is coming and things are done 
only to strengthen what is called 
the ruling coterie or causes. I would 
like to quote in this context, Sir, 
what Dr. Radhakrishnan had said: 

"A government is not democratic 
simply because it is voted to 
power by the majority; it is not 
democratic when required to vote 
for only one party. The test ^ 
where it gives democratic rights to 
its subjects. If it allows freedom of 
thought and expression, freedom of 
association, to its citizens; then it is 
democratic. If it brooks no rivals 
outside and no opposition, within 
then, even if it ig voted by the 
electorate it is not democratic." 

I would only like to submit, Sh, 
that if this country is to make any 
progress there must be morality in 
politics. Without that, no democra- 
tic institution can. function or can 
survive and if the democratic insti- 
tutions are to collapse, since the 
powers an^ rights of the judiciary 
and the legislatures are being  gra- 

dually curtailed, then, I feel, sir; we 
would only be proceeding towards 
disaster. Therefore Sir, there is 
•nothing in the President's AddreS3 
which enthuses the people and there 
is nothing in the President's Address 
which gives a new dimension to the 
policy. On the other hand, Sir, the 
new 20-PoAit Economic Programme 
is itself something less than what 
was the original 20-Point Economic 
Programme. Under the circumstan- 
ces Sir, I cannot commend this Ad- 
dress and say that we should give 
a vote of thataks to the President. 
Thank you, Sir. 

THE VICE-CHAIRMAN (SHRI 
R. RAMAKRISHNAN); Yes Mr. 
Mhaisekar. 

SHRI VASANT SATHE: Sir, the 
honourable Member has specifically 
made a personal reference to me 
and said that he wanted to know 
about the reporting by the AIR and 
the TV. I may state here right now, 
for the purpose of record, that 
whatever wag given out eta the radio 
and the television was the factual 
information as assessed by the peo- 
ple who are in charge of the news. 
So, they know their job best and I 
cannot commeVit more on this. 

SHRI SHRIDHAR WASUDEO 
DHABE: Nothing about us was men- 
tioned,  

THE VICE-CHAIRMAN (SHRI 
R. RAMAKRISHNAN): Mr. Mhaise- 
kar. The Minister has clarified the 
position.  Now,  Mr.  Mhaisekar. 
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SHRI G. R. MHAISEKAR (Maha- 
rashtra) : Sir. the Opposition has been 
talking of a number of irrelevant 
things and then asking the Members 
on the treasury benches at to what is 
relevant there. Everything that is re- 
levant was talked in relation to the 
President's Address from this side of 
the House and everything that is ir- 
relevant and unrelated was spoken of 
from there. 

[The Vice-Chairman, (Shri Dinesh 
Goswami) in the Chah.] 

I am sorry to say this, Sir. Yester- 
day also, Sir, one of my colleagues 
pointed out that many of the talks and 
discussions here wer« not reiated to 
the specific points that have been rais- 
ed and framed into the President's 
Address to Parliament. 

JMr. what is the President's Address 
for or, for that matter, what is the 
Governor's Addess for to the State 
Legislature? It is not merely an exer- 
cise in fulfilment of a constitutional 
requirement and it is not merely an 
exercise to satisfy something that is 
legal, that is traditional and that is 
conventional. In fact, the President's 
Address or the Governor's Address is 
based on stock-taking, evaluating and 
presenting to the Houses of Parlia- 
ment or Legislature, as the case may 
be, the achievements and the perfor- 
mances of the Government which are 
In relation to the assurances given 
during the previous year. Now It is 
in this context that the President's 
Address should have been discussed 
and debated in this House. Therefore, 
I feel, Sir, that many of the objec- 
tions have been raised by the Oppo- 
aition which are not In fact related 
te the President's Address. Tn fact, 
the President'! Address is a back-drop 
to the Joint Session of Parliament. 
It gives you a take-off for debate and 
deliberations on matters that are con- 
cerned with the welfare of the nation. 
And what we have been talking here 
are all about very minor things. 
Now, Sir, if I may mention all the. 
amendments that have been giveta— 
€56 fci number—if all those topics are 

included in the Address of the Preai- 
dent it will take hours and hours for 
the President to deliver his speech. 

Sir, I wish to talk about the amend- 
ments only first. Many of the amend- 
ments are such which do not deserve 
a discussion even in the Department 
at demands let alone in the form of 
amendments to the President's Ad- 
dress. I can quote; Development of 
Darjeeling, this ahd that minor thing. 
These have been asked to be included 
in the President's Address. What is the 
status of the President's Address in 
Parliament is a subject that we wiH 
have to discuss very seriously in this 
House. As I said, it is the evaluation 
of major projections and major poli- 
cies and major programmes. Now, 
keeping m view these particular 
things, we have to see whether the 
Prsidenfs Address ha3 been what it 
should be. 

Ag many of you have been saying, 
there are a number of statistics which 
the President has given. The Presi- 
dent has given figures which have 
been calculated on the basig of a re- 
gular record. If any of you can prove 
that these figures are wrong, then I 
could have understood: You say. there 
has been no progress in this country 
in the economic sector. Nobody here 
is trying to reconcile these figures 
with four important indicators thai 
go to show that the economic health oi 
this nation ia on the line of progress. 
What are these four indicators? I do 
not w*t to repeat any figures. I 
am taking up only four indicator*, 
using the year 1970-71 ae the base year 
and then pointing out as to what has 
happened with four indicators. Ne. 
1 is the real gross national produce 
which in 197(5-77 was ILS per cent aa 
against, in 1970-71, 4 percent which 
again rose to 4.8 per cent. No. 2 is 
the per capita income which was fi.7 
per cent as against that of 1970-71 
which went to 69' percent in 1979 and 
which rose to 25 per cent in 1981. 
Agricultural produce everybodv is 
in<? about. I won't give it. Industrial 
produce: it is a very imoortant thin? 
It went dowm to -1.4 per cent in 197» 
•ad now it has riien to • per cent. 
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Well, Sir, I would just reconcile 
these indicators with the figures that 
have been given in the President's 
Address. But, as I said, there is one 
more thing that I would like to point 
out. Whenever there has been an in- 
crease in the agricultural produce 
it has been said that it is because oi 
the blessings of God as if God has not 
been kind enough durnig all these, 27 
months to the Sinners. Previously they 
could not increase a single tonne in 
pulses. Sir, today the position is that 
we have increased our production oi 
pulses from 11.2 million tortaes to 13.0 
miliion tonnes. My hon. friend Mr. 
Raju poited out to the world markets 
saying that ftiere is no market for im- 
porting pulses. It is only from Indo- 
nesia and Burma. We do realise that. 
But we required large quantities of 
pulses. It is because of this that cer- 
tain States have gone in for special 
programmes for the production of oil 
seeds and pulses. It is because of this 
that there is increase. Maharashtra 
offered 33 per cent rebate in water for 
growing pulses. It is because of these 
incentives that the poduction of pulses 
hag increased in this country. How 
can I help those who want to live in 
the valley of darkness and don't see 
things for themselves. 

I do agree that there has been defl- 
•inecy in foreign exchange in spite of 
15.4 per cent increase in exports and 
14.4 per cent reduction in imports. 
Why? All of us know that there is 
depletion because of import of petro- 
leum products. Ofl prices are going 
*p after every 3 or 4 months. It is 
because of the international market, 
•hat our foreign exchange is depleting. 
However, we are trying our level best 
*o see that new oil fields are searched 
•nd digging of oil wells ls done at a 
faster rate in order to see that this 
difficulty ls minimised. We are confl- 
uent and we are going ahead with 
tpeed. When the Bri+ishers were here, 
we kno-w verv well that they used to 
say that there are no oil prospects. 
We are now thinking of mining oil in 
rhe Godavari Basin. It ls because the 
•oTemment is taking steps to see that 

the quantity of oil that is imported 
with scarce foreign exchange JS. mini- 
mised. 

A large number of amendment* 
have come from that side on the loan 
from the International Monetary 
Fund. As you know, Six, we were 
forced to operate a massive loan from 
the International Monetary Fund. The 
opposition saw political pulls, stresse* 
and strains and so many things in it, 
They were not satisfied that the cat 
i9 killing the rats. They wanted tQ 
I know whether it is black or white. 
You find a number of amendments on 
the I.M.F, loan. I wish to draw theic 
attention to one important thing. They 
will kindly go through the Address of 
hon. Shrimati Indira Gandhi at tha 
meeting of the Group of 44 about 4 
or 5 days ago at New Delhi. In her 
speech, she gave the modalities and 
the framework of the functioning ol 
the I.M.F. That will tell them about 
the pulls and stresses of the IMF. 
loan. 

Another important thing is educa« 
tion, science and the appointment oil 
a Committee    for   Education. These 
things came under attack in this Hous*. 
I am rather surprised at it.   I, how- 
ever, thank them that they joined ue 
in congratulating the Government al 
the success of APPLE, at the suceeaa 
of oil exploration,  at the successful 
going of our party to Antartica.   I» 
spite of all this, they think that there 
is no need for a Committee on Science 
and Technology.   We have    a   long 
coastal line.   The oceans, have an im 
portant place in our life and also im 
the economy of the country and future 
global  economy.    Why?    Because  in 
the future, it is oceanography and i* 
is deep sea mining which is going to 
solve the problem that humanity is 
going to face.   In the fleM of energy, 
we XCP trying our best to   find 
4 P.M. out alernate Bounces    We have 
taken stens to s*e *h»t instead of 
having individual bio-ga*  plants,  we 
havp communitv bio-gas plants.    Sir, 
four or five years before, I had put a 
question in this House about solar e*- 
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ergy and I was tol^ that everything 
was in a crude ^tagie. Today, We And 
implements which with help to utilise 
solar energy are .being exhibited in the 
market. And because of the long 
coastal area, we are on the way to 
have researche3 on the harnessing of 
tidal energy in this country.' 

Now, Sir, kindly permit me to say 
one thing.- I will not say anything 
else but the 20-point programme about 
which there has been a lot of criticism. 
Why is this criticism? Yesterday, 
somebody said that there is no men- 
tion about illiteracy and adult illite- 
racy, totally forgetting that there ig a 
special provision in the 20-pdlnt pro- 
gramme about illiteracy. 

Sir, as I said earlier, there are cer- 
tain amendments which are very 
funny. One amendment is that we 
should recognise in this country a 
right of citizenship to hold fire arms. 
I do not know what incentive was 
behind this. We know of the society 
where unlicenced arms have played 
havoc, and we axe now sending an 
amendment to the President's Address 
whereby we want that this particular 
thing should be mentioned by the 
President that we have a citizenship 
right of holding fire arms. 

Sir, in the international field, Group 
of 77 and all other conferences con- 
nected with it for the economic deve- 
lopment of the country, ior the 
prestigeous survival of this country 
are very important. If Jawaharlal 
Nehru earned his place in the history 
of the world as the harbinger and the 
symbol of peace and progress, Mrs. 
Indira Gandhi has earned and carved 
out a place for this India nation and 
for herself in the developing countries 
of the world. (Time ball rings') In 
one minute, I will finish, Sir. 

Sir,  as I said about these amend- 
there is one more amendment, 

iat is that the President's Ad- 
dress has not taken note ot corrup- 

tion at the top and the lower levels 
Yes, we have taken note of it. note 
it. We have taken of corrup- 
tion at the top, for 27 months, 
and when these people left aud went 
to the lower levels, we are now taking 
note of that corruption. 

SHRI HAREKRUSHNA MALLICK 
(Orissa);  Sir, he is wrong. 

THE VICE-CHAIRMAN (SHRI 
DINESH GOSWAMI): Please, Mr. 
Mallick. 

SHRI G. R. MHAISEKAR: You 
have said sufficiently throughout and 
I never disturbed you. 

Sir, what I feel is that the Presi- 
dent's Address is all comprehensive as 
it requires to the extent of one year. 
Underline my words. Sir. For one 
year, it has got an assessment, evalua- 
tion and direction for major, future 
programmes for the coming one year. 

SHRI HAREKRUSHNA MALLICK: 
What about Antulay's corruption? 

SHRi G. R. MHAISEKAR; You will 
go on dreaming about it. I am sure 
about it. Sir, since the Opposition is 
frustrated and it is perverted, I wish 
only and pray that they develop a 
sense of reacting, thinking and of 
action in co-operation with us at least 
in matters where we agree at the mi- 
nimum level. 

With these words, Sir, I support 
the Motion of Thanks on the Presi- 
dent's Address. 
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SHRIMATI MARGARET ALVA 

(Karnataka): Mr. Vice-Chairman, 
Sir, the debate on the Motion of 
Thanks 0n the President's Address ia 
foing on and there is not evea * 
single Cabinet Minister to take note 
of the points made by the Members. 

THE VICE-CHAIRMAN (SHRI 
DINESH GOSWAMI); I think a Cabi- 
net meeting is going on at the mo- 
ment and that is why no Cabinet 
Minister is here. We must, therefore, 
be indulgent. 

SHRI KALP NATH RAI: I am 
taking note of the speeches. 

SHRI ARVIND GANESH KUL- 
KARNI (Maharashtra): Mr. Kalp 
Nath, you give us a lecture. We have 
missed it for a very long time. We 
would like to hear you. For long 
time you have not made any speech. 
Now, when the Budget is going to be 
discussed, if you speak on Shrimati 
Indira Gandhi and Mr. Charan Singh, 
it will be an excellent thing, (Inter- 
ruptions) . 

THE VICE-CHAIRMAN: (SHRI 
DINESH GOSWAMI): Mr. Kulkarni, 
please resume your seat. I have got 
a long list of speakers >«re. Please 
allow him to speak. 
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"AU our efforts to invigorate 

national life will ultimately depend 
on our ability to maintain harmony 
amongst various sections of our po~ 
pulation. It is imperative to ensure 
that Harijans and Tribals and mi- 
norities in general have the fullest 
protection. 

When the 20-point programme 
was first announced in 1975 I had 
cautioned you not to expect mira- 
cies. Then as now there 13 only one 
magic which can remove poverty, 
and that is hard work helped by tt 
deer eeaje of purpose end disci- 
pline. On a steep road there i* 
no time or place for pause. Our 
national motto is Sa&yamewi 
Jayate-Truth. atone wins. In <»ur 
daily lives, we should adopt an ad- 
ditional motto: Shramaeva Jayat« 
Dedication to truth and toil ia th« 
bedrock of respect, progress and 
prosperity. 

Our economy is on the move. W 
is in our hands to maintain the Im- 
provement to lighten tha burden* 
of our millions. The programme Ji 
for each on* of you and for tills 
Mtioa which te oura to    •erre, t* 
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cherish and to build. I seek your 
wholehearted co-operation in 
making the programme a success." 

 

SHRIMATI KANAK MUKHER- 
JEE; Mr. Vice-Chairman, Sir, I am 
extremely sorry to say that the Ad- 
dress Q! President is very much 
pointing. The Address ib self- 
complacent and it ia a subjective ad- 
miration of the Government to hide 
the crude realities. The Address pre- 
sents an utter Utopian picture of the 
situation. 

Sir, in the short available to me 
I will confine myself to a few point.* 
only In the sphere of foreign 
policy in spite of the many pious 
wishes which have been expressed in 
the Presidents Address, the vacilla- 
tion of the ruling party in relation to 
foreign policy will increase because 
of our heavier dependence on the 
Western world. Besides, the ruling 
party, which is out to crush the de- 
mocratic rights of the people, which 
is increasingly getting isolated from 
the people is unable to expose and 
frustrate the imperialist machina- 
tions and arouse the ptaople in defence 
of the country, in <jefence of sovereign- 
ty and to maintain national inte- 
gration. 

Sir, in the national scene you Jind 
allround deterioration since the Con- 
gress (I)  came back to power at the 
Centre two years ago.     There    haa 
been erosion of Parliamentary demo- 
cracy   increase in  the  circulation   ot 
black money,  increase in unemploy- 
ment, increase in illiteracy,    increase 
in prices and increase in the number 
of atrocities  on the weaker sections, 
Scheduled Castes,   Scheduled     Tribes, 
minorities      and      particularly     on 
women.      In     this     regard     many 
friends  from   that  side     said      that 
women live with honour, that     they 
honour woman and so on. But what ia 
the  real  position?    For    the        las* 
one or two years we      have      bee» 
'    seeing in the newspapers that atrsoi- 
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ties on women and rape on women 
have been o.n the increase, to an ex- 
tent which has never been recorded in 
ladia even during the British 
period. In general, I say, not every- 
where. We have also seen deteriora- 
tion in national integrity. 

AN HON. MEMBER; What about 
West Bengal? 

SHRIMATI KANAK MUKHERJEE: 
Please allow me to speak. You will 
have your chance. 

Now, Sir, the ruling party, in its 
utter desperation has started under- 
mining Parliamentary democracy, 
the rule of law and the Constitution 
itself. The President, in his Re- 
public Day message to the nation, has 
warned the nation that any weaken- 
ing of the Constitutional progress will 
bring chaos to the country. But this 
warning has been missing in this 
Address. 

Sir, what is this National Security 
Act and the Essential Services 
Maintenance Act jor? What for these 
legislations have been enacted if 
everything is all right? They have 
been enacted only to suppress the 
basic rights of the people to form as- 
sociations and organisations. They are 
bypassing Parliament, a3 has been 
pointed out by many colleagues here. 
We have seen this when the postal 
rates nave been increased on the eve 
of the Session. In the same way, 
the Ordinances in regard to national 
security and essential services were 
brought just on the eve of the Parlia- 
ment Session. 

Sir, on the 19th January—I am 
sorry, the hon. Minister of Informa- 
tion and Broadcasting ig not here— 
(Interrwptions) On the 19th January, 
the workers went on strike in protest 
against the anti-labour policies of the 
Government and againsti price rise. 
During the strike about 50,000 people, 
have been arrested and victimisation 
is still going on. One example will 
suffice.    In  one mill in  Haryana,    a 

lock-out has been declared throwing 
out 15,000 workers. Sir, the Govern- 
ment says that) this National Security 
Act and the Essential . Services 
Maintenance Act will not be used to 
supress political people. Nov/ what 
does it mean? On 19th the hon. Minu- 
ter of Information and Broadcasting 
issued a circular and that circular was 
published in the newspapers. We 
never saw any contradiction any- 
where of that circular. It says that 
[radio, television and newspapers 
have to publicise only the news of 
the Government, to jay that there 
was no strike and to supress ali the 
news of the strike. This is the thing 
which is unheard of... 

SHRI NAND KISHORE BHATT 
(Madhya Pradesh); On 19th there 
was no strike. 

SHRIMATI KANAK MUKHER- 
JEE; There was no strike, but why 
ware 650,000 people arrested? why 
ig this victimisation going on? 

SHRI NAND KISHORE BHATT: 
It is a myth 

SHRIMATI KANAK MUKHER- 
JEE: Prices are being enhanced only 
through adrninistrative order, 
completely disregarding the parlia- 
mentary forum. Sir, placing of the 
budgiet is tMs evening is only a for- 
mality. The glaring examples of 
slumbering parliamentary democracy, 
as many of our hon. Member? have 
said, are Assam, Keraia and West 
Bengal. In Assam and Kerala mino- 
rity governments have been installed. 
They do not dare calling the As- 
sembly in Assam, and in Keraia they 
are thriving on the casting vote of the 
Speaker. Of all, West Bengal is 
the worst case. Sir, the Left Front 
West Bengal Government wanted 
elections to be held by 15th March. 
Even the Election Commission in its 
report has said that February     and, 
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March are the best time for elections. 
It is only due to the climate that 
the elections in March were desired. 
Otherwise, there will be hot summer 
season and people will not be able 
to use their voting power in the in- 
terest of the people. Now what is the 
ruling party doing I do not want to 
take the name of Mrs. Gandhi because 
she is the burden of their song, they 
get irritated, but I am sorry to say 
that she said that her party -was not 
there. If her party people are not 
there, who is Mr. Ashok Sen, who 
is Mr. Bhola Nath Sen and who ia Mr. 
Siddhartha Shankar Ray? Now I do 
not believe, nor do our people believe 
that the leaders of tlie Congress (I) 
dare go to elections unless they got a 
green signal from their great leader, 
the great 'she'. Sir, I say that they 
are afraid of facing the people. They 
are taking the shelter of court. 
Every time when senate elections, by- 
elections, municipal elections oj- even 
panchayat elections are to be held, 
they are taking shelter of court. 
Today they are creating a precedent 
about which there is an editorial in 
the Times of India of 18th February. 
The editorial says, I quote: 

"The Calcutta High Courts direc- 
tive to the Election Commission to 
adopt a specific procedure in the 
preparation of electoral rolls in 
West Bengal is rather unusual. 
The Court has restrained the Com- 
mission from holding Assembly elec- 
tions. .. There appears to have been 
a conscious effort on the part of the 
founding fathers to keep judicial 
initiatives in the field to the 
minimum..." 

Mr. Vice-Chairman, Sir, you are 
yourself a great lawyer. You under- 
stand the implications of this. I have 
only quoted from the editorial of the 
Times of India to show how they are 
taking party politics to courts and 
vitriating the atmosphere of the High 
Courts,   of  the      Supreme Court, 
ereating controversy between the 
High. Court and the Supreme 
Court     and     so on'.     Instead       of 

going to the people they are going 
to the court. People are the best 
judge Ar this matter. They should go 
to the people and they will judge 
them. Then I ask: "Who is taking 
these things to the court?" It is the 
Congresj (I) nad none else who i» 
responsible for this. It is the ruling 
party, who ni desperation is trying to 
prevent elections because it is isola- 
ted. They are more and more isolated 
from the people. This is unprece- 
dented. In the President's Address, 
the President has casually mentioned 
about the law atad order situation oij 
the country and the welfare of the 
scheduled castes, scheduled tribes and 
other minorities. But may I say that 
60 per cent of our people are illiterate. 
What has been done to educate and 
uplift these backward sections—the 
scheduled castes, the scheduled tribes, 
the minority commuhities and Hari- 
jans? Nothing substantial has been 
done. In fact, nothing has beeVi done 
to educate and uplift these backward 
sections. There is mass illiteracy, 
utter poverty and ignorance. That is 
why they are falling victims to con- 
versions and casteism. The separatist 
forces, the foreign agencies, the 
secessionists, the missionaries are all 
taking advantage of this. The separa- 
tist movements aria raising their head 
because of this backwardness of the 
people. They are finding an easy soil 
over there. That is why we see the 
Jharkhand and Khalistan movements. 
That is the result of what this Gov- 
ernment has done up to now. 

National integrity and sovereignty 
are in danger under the rule of this 
Congress (D Government. We know 
what is happening in U.P., Bihar and 
parts of Madhya Pradesh as far as 
law atad order is concerned. Parallel 
goonda raj in collusion with the police 
and local administration is there. In 
Delhi itself, there occurred the Qutab 
tragedy. Who had heard of such 
things? Little flower-like children 
were killed in this very capital. Wha 
is responsible for that? What law and 
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order is there? What about the atro- 
cities on women? The women in De]hi 
itself cannot move alone freely at 
night or after evening. So this is the 
law and order situation. And yet on 
the 16th February, in the Calcutta's 
Brigade Parade Maidan, the Prime 
Minister, Shrimati Indira Gandhi, said 
that the law and order situation In 
West Bengal was worse. Sir, they 
have got the power in their hands. 
They have got the mass media under 
their control. They can turn day into 
night and the night into day. I have 
nothing more to say about this. But 
the law and order situation in West 
Bengal under the Left Front Govern- 
ment's rule is far far better than in 
any other State ruled by the Congress 
(I) Government. There are no atro- 
cities on Harijans and other minority 
communities in West Bengal. The 
women are not dishonoured there. I 
can tell you about the atrocities and 
dishonouring of women which were 
done during the early seventies, dur- 
ing the Emergency period and before 
that. I came to Mrs. Gandhi then 
with the victims of rape and met her. 
I led a delegation of several women's 
organisations and those victims of 
rape etc. came here to report to her. 
Such things will not happen under wie 
Left Front Government. If any dis- 
honouring or rape happens in a 
village, the village panchayat and our 
sobs and brothers who man the |Kisan 
Samitis, wil] throw that culprit out; 
they will punish him. Our sons and 
brothers will save the honour of the 
women in the villages and towns of 
West Bengal. Such is the condition, 
such is the status and honour of 
women in the Left Front ruled State 
of West Bengal. 

The Government is always side- 
tracking the issues. This Government 
has never been able Uj solve any 
basic problems. They are not in a 
position to solve the growing pro- 
blems of unemployment and poverty. 
They did not do anything imder the 

laws o\i land reforms, nor could they 
do anything for employment genera- 
tion. During the emergency the Gov- 
ernment declared that they had done 
away with the system of bonded 
labour. Now the National Sample 
Survey and the Gandhi Peace Founda- 
tion have revealed that the bonded 
labour system is intact. We are 
ashamed to state before the civilised 
world that after 34 years of indepen- 
dence, this bonded labour system is 
still working here in India. 

Rural employment generation is 
not done. How can they generate 
employment, Sir? The Food for Work 
Programme was going on very well 
not only in West Bengal but in many 
other States also. In West Bengal 
itself, in the last four years, 20 crores 
of mandays were created but the Cen- 
tral Governmeat virtually stopped 
supplying foodgrains there, and the 
National Rural Employment Program- 
me has not yet shown any signs of 
progress. 

Regarding the distribution of food, 
Sir, the President's Address says that 
2.98 lakhs of fair price shops are 
there. It is there on paper, but where 
is the supply? You may have opened 
the shops, but, practically, there are 
no supplies. Moreover, there is dis- 
crimination in the matter of supplies. 
I have seen it. The hon. Food Minister 
himself answered my Unstarred ques- 
tion: "Yes, whatever is allotted is less 
than whatever is needed, and what- 
ever is given is much less than what- 
ever is allotted." Now they are dis- 
criminating against West Bengal and 
Tripura in regard to the supply of 
foodgrains, cement, edible oils, salt— 
everything. The West Bengal Gov- 
ernment, from the very beginning—in 
1977 itself—suggested to the Central 
Government that 15 essential com- 
modities be taken in their own hands 
for  proper  distribution     throughout 
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the country through fair price 6hopB, 
tout the Central Governmeat did not, 
up till now, pay any heed to that 
suggestion. I do not know the reason. 
Then, Sir, what is the reasoto for their 
tooasting about their trying to solve 
the food problem? 

Sir, take the case of industry. The 
doors are wide open for growing col- 
laboration between Indiah monopolists 
and the multinationals, as per the 
conditions laid dowVi, by the World 
Batik and the IMF. 

Now, about the rate of inflation, the 
honourable President has said that it 
is less. I do not know the figure, but 
the figure seems to be absurd. 1 have 
no apparatus to judge it, to prove it, 
but the Reserve Bank report for 1980- 
8] warned the Government that infla- 
tion continues to remain the main 
problem of Indian economy. So, 
you cahnot control either black 
money or prices. If the Reserve Bank 
says in its report that the main danger 
to Indian economy is inflation, it was, 
it is and it is continuing to be the 
main danger. Who will deny It? We 
cannot deny it. So, the problems of 
employment, education, health, hous- 
ing, law and order and prices continue. 
According to an eminent economist, 
the amoiAit of black money circulating 
in the market is 47,000 crores of 
rupees and, during the last three 
decades, the increase of black money 
is 500 per cent due to the economic 
policy that the Central Government is 
following. 

This all round decline and deteri- 
oration and isolation of the Govern- 
ment and the ruling party from the 
common people made them desperate 
and made them shout at the top of 
their voice to hide the actual realities. 
Thank you, Sir. 

THE VICE-CHAIRMAN (SHRI 
DINESH GOSWAMI): Mr. Rahmat 
Ali.   I hope you will finish by 4.45. 

 
t[ ]Translation in Arabric Script 
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SHRI SANKAR PRASAD MITRA 
(West Bengal): Mr. Vice-Chairman, 
Sir,.... 

THE VICE-CHAIRMAN (SHRI 
DINESH GOSWAMI): I think you 
can continue the next day. 

Now, we adjourn ior the Budget 
Speech and we will reassemble at 6.45 
P.M. 

The House then adjourned 
at fifty-one minutea past four 
of the clock. 

The House reassembled at fortyfive 
minutes past six of the clock, Mr. 
Deputy Chairman in the Chair. 

THE BUDGET  (GENERAL)    1982-83 

MR. DEPUTY CHAIRMAN; The 
Finance Minister. 

 
Mi. Sisodia.


